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and that date has been specifically fixed 
for that Bill. Otherwise, there will be 
difficulty, broause as hon. Members . 
know, a special majority is required for 
the BUI.

Shrimati Reou Chafcravartty : Tbe
point is that there may not be enough 
time for us to finish the Constitution 
(Tenth Amendment) Bill on the 28th. 
There will be no difficulty regarding 
voting. So, I propose that was start on 
the 28th and conclude on the 29th.

Shri Satya Narayan Sinha: My
hon. friend will appreciate the diffioil- 
ty. According to the amended rule, im
mediately when the report of the Select 
Committee is brought in on the 28th 
a special majority will be required on 
that day.

Shri Kamath: In order to provide a 
special majority, cannot the hon. Minis
ter send telegrams to the Congress 
Members today ? .

Mr. Speaker: In all there are six
hours and on the 28th we will have 

hours and 2 i hours on the 29th. I 
think the consideration stage will take 
more time than the clause-by-clause 
stage. Discussion may go on and vot
ing may take place on the next day.

Shri Kamath: What happens to the 
voting at that stage?

Mr. Speaker; Voting at that stage will 
be necessary before we have clause-by 
clause consideration. Arrangements 
have been made. It is rather difficult 
now to send telegrams all over the 
country and so on. I remember the 
hon. Minister saying from the outset 
that we should have it on the 29th. So, 
a portion will^be covered on the previous 
day and possibly the Minister’s reply 
and so on may be fixed for the next 
day. There will not be any break in 
the continuity of the discussion. If we 
can have half an hour more on the 
28th, we will have two hours on the 
29th which will be taken by the Minis
ter for reply and also by other leaders 
who have not spoken. The present ar
rangement may stand.

We will start the discussion on the 
working of the Preventive Detention 
Act after the other two items of work— 
the Travancore-Cochin State Legisla
ture (Delegation of Powers) Bill and 
Indian Income-Tax (Amendment) Bill 
—are disposed of on the 28th. We

shall devote the rest of the time to the 
working of the Preventive Detention 
Act. With a break for the Constitution 
(Amendment) Bill on the 29th, we will 
resume the working of the Preventive 
Detention Act on the 30th.

Shri Kamath: How long will the
Indian Income-Tax (Amendment) Bill 
take?

Mr. Speaker: It will take only one 
hour.

Shrimati Renu ChakniTartty: In view 
of the difficulties expressed by the 
Minister, it may be permitted now. But, 
in future it is better not to cut the 
debates into parts.

RESOLUTION RE  SECOND FIVE 
YEAR PLAN

Shri Asoka Mehta (Bhandara): The 
Se<x>nd Five Year Plan which the 
Prime Minister has placed before us is 
a valuable document. Some of us on 
this side share in some measure the 
excitement that the Prime Minister felt 
because I believe it is a privilege ta  
participate in shaping a new destiny 
for our people. There are many parts 
of the Plan that I welcome and that are 
acceptable to me but I would in the 
short compass of time at my disposal 
like to confine my observations to those 
points and parts where, I think, amend
ments are necessary and fundamental 
changes are called for. The criticisms 
that I have to offer should, therefore, be 
taken in their proper focus.

When we are sitting down to shai» 
the new destiny for our people, it is 
necessary to have a clear understanding 
of the fundamentals involved. I find 
that the opening four chapters give us a 
lucid and magnificient exposition of 
the fundaments of planning, the quite- 
essence of the problem of development 
in the framework of democracy has 
been laid out there. I was amazed and 
surprised to find that the subsequent 
26 chapters had merely tried to check 
the momentum that had been released 
by the first four chapters. In the suc
ceeding 26 chapters, we find that the 
light that has been thrown out by the 
first four chapters gets diffused and 
confused. I do not know why the 
Planning Commission which has such 
a clear understanding about the prob
lems and the perspective should stumble
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as it has been stumbling in the 26 
chapters which are concerned with con
crete achievements.

The Prime Minister asked us to deve
lop a prospective. He invited us to 
think in terms of several Five Year 
Plans. We all agree with him that it is 
necessary to look at the journey’s end 
so that we may be able to face the 
hardships that we may inevitably have 
to face in crossing the threshold and 
put them in the proper focus. But, the 
Prime Minister in lus urgency to move 
forward perhaps has failed to realise 
that the next two Plans are of crucial 
importance. In Plan itself, it is pointed 
out that it is in the next ten years that 
we have to cross the threshold. Cros
sing the threshold is of vital significance. 
The essence of development lies there— 
moving from one plane to another plane 
•of economic activity. All Plans are im
portant. There is no doubt that only 
with a long perspective can we say 
that we shall get out of the mire of 
poverty on the sunny plateau of plenty. 
But, in the whole process of develop
ment, there is a period which is of cru
cial importance and that is the period 
when the threshold has to be crossed.

There are certain special characteris
tics of crossing the threshold. I find 
that the Prime Minister has not given 
enough attention to the significance of 
the crossing of the threshold. The sig
nificance is brought out by the Plan it
self on page 21. The Planning Com
mission says :

“It is the mobilisation of the
effort rather than on the gains and
returns arising therefrom that atten
tion has to be concentrated.”

My friend, Shri Gopalan, talked very 
eloquently and pointed out the need 
for raising the levels of income. I am 
sure there are any number of friends 
here, .overwhelming majority of them, 
who are only too anxious to see that 
is achieved, because the levels of liv
ing are not being raised. If we want 
to  cross the threshold, we cannot afford 
to raise the levels of living. It is one 
of the imperatives of development. We 
cannot get away from the logic of deve
lopment. If the level of income rises, 
the whole tempo and the pace of deve
lopment wiD slow down and the result 
will be that the threshold will keep on 
and become longer and larger and we 
^hall not be able to move from one

plane to another. That is why it is inte
resting to find that our unsophisticated 
people have perhaps been able to 
understand this and have responded.

In the First Plan they have been 
able to give their co-operation. The in
crease in the per capiVo consumption and 
expenditure in nine per cent, which 
works out to an mcrease at the rate of 
three or four annas per year per head. 
This was a very small increase that we 
were able to give to our people. What 
is going to be the increase in the 
Second Plan ? Assuming that this big 
and bold Plan that we have before us 
—as the planners are proud to call it— 
is fullv implemented, what will be the 
result ?

The result will be that, as far as con
sumption of foodgrains is concerned, it 
will increase by an ounce or so. as far 
as consumption of cloth is concerned, it 
will increase by a yard or two. There 
is nothing very spectacular that we can 
tell our people. There is no doubt that 
there may be certain social gains—more 
roads, more schools, more factories and 
so on— b̂ut there is nothing spectacular 
that we can go anci give to the people, 
and it is against that kind of atmosphere, 
it is against these kind of difficulties 
that the exertions of development have 
to be carried out. That is the reason why 
in history governments have tried to 
organise development either through 
capitalist methods where laissez faire 
works out like the chariot of Jagannath 
or through dictatorship where curtains 
are laid down which prevents people 
either from knowing what is happening 
or at least from openly coming forward 
and criticising or opposing the hard
ships.

We, Sir, are here called upon to carry 
out a new kind of experiment, an experi
ment of reconciling democracy with 
development, an experiment which has 
not bron tried before. Leave aside the 
scale on which we are going to do it, 
it is for the first time in history perhaps 
that a nation has decided to undertake 
the task of development in the con
text of democracy. If that is to be done, 
it is obvious that we cannot raise the 
levels of living in any exciting measure.

Then again, there is the second cha
racteristic to which attention has not 
been drawn and I feel that pointed at
tention has not been drawn to it by the 
Planning Commission. I would like to
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draw the attention of the House to the 
second characteristic by quoting from 
the very authoritative book of Prof. 
Arthur LeWis, which has just come out 
and which is recognised by common 

-consent to be perhaps a most compre
hensive study on the subject— The 
Theory of Economic Growth. On page 
235 Prof. Lewis has to say:

“This means that the fundamen
tal explanation of any ‘industrial 
revolution’ that is to say, of any 
sudden acceleration of the rate of 
capital formation, is a sudden in
crease in the opportunities for 
making money ; whether the new 
opportunities are new inventions, 
or institutional changes which 
make possible the exploitation of 
existing possibilities. The British 
the Japanese and the Russian in
dustrial revolutions all fit into this 
pattern. In each case the imme
diate result is that the benefits of 
rising productivity go not to the 
classes who would increase their 
consumption—^peasants, wage ear
ners—but into private profits or 
public taxation, where the proc^ds 
are used for further capital forma
tion. MoiC and more labour is 
taken into wage employment, but 
real wages are not allowed to rise 
as fast as productivity.”

That again is an imperative of plan
ning. What happens ? There is a sec
tor of economy, what is called the 
capital consuming sector. It is the 
capital consuming sector which draws 
to an increasing extent the surplus in 
the economy. It is the very essence of 
economic development that profits rise 
more than any other factors of distri
bution like wages and other things. It 
is profits which plays a crucial role, 
which is the key-lever. In a totalitarian 
country the key-lever is operated whol
ly by the State. In a laissez faire coun- 
ti7  the key-lever is operated wholly by 
the capitalists. How does this Govern
ment, which is trying to reconcile demo
cracy with development, which is 
anxious to develop our economy on 
socialist lines, going to operate t ^ t  
lever? That is where the Planning 
Commission gives us a fumbling answer. 
Here is the key-lever on the operation 
of which comes more and more sur- 
puls. As Prof. Lewis has said on more 
than one occasion, this development 
does not depend upon the tiny incre
ments or incomes that accrue to a pea
sant or an artisan here or there. They

are all important in their own ways,, 
but the essence of economic transfor
mation, let it be understood very clear
ly, lies ultimately in the mobilisation of 
increasing profits, where it is the mar
gin of profit that grows from year to 
year. What are we doing about it?  
How is that lever being operated ? That 
is where I find that the planners have 
not given the necessary thought.

Sir, the Prime Minister has been 
dismissing our demand for moving t ^  
wards equality by saying : “What is 
this ? We must raise the floor. What is 
the idea in bringing the people down to 
a dead level of poverty?” Sir, who 
wants to bring the people down to a 
dead level of poverty ? While you are 
trying to cross the threshold^ in the 
next 10, 15 or 20 years, the io o r is  
not going to be raised very sig^can tly  
and if you are going to raise the floor 
significantly the whole process of deve
lopment is going to be dowed down tra
gically. That is the dilemma of deve
lopment The Prime Minister says: 
“What is the use of building ? We are 
going to raise the floor. Why do you 
want to tinker with the ceiling?” I am 
sorry he has not dc»ie us the honour of 
being present here, but you cannot raise 
the floor. I am like my friend Shri 
Gopalan or any other friend too anx
ious to raise the floor. If you raise the 
floor, the sky will fly away. All that 
you are trying to buUd or devdop at
the top will just fly away. That is the
tragic dilemma of development. 1 am 
sorry to find that the Prime Minister on

• the one side and my friend Shri Gopa
lan on the other, both are trying to fly 
away from the dilemma. We have to 
face the dilemma and the only way we 
can face the dilemma therefore is to 

-  take the people into confidence, and you 
can take the people into confidence only 
when you make them realise that a 
common yardstick, a common rod of 
measurement is to apply to everyone. 
You cannot tell the people that it is 
the effort that counts and not returns 
and gains, and you cannot permit my 
friends sitting here to think in terms of 
gains and returns and ignore the very 
concept of effort that counts.

Then, on page 21 of the Second Five 
Year Plan you will find that the Plan
ning Commission has said :

“These gains and returns arc 
important, but more important is 
perhaps the satisfaction that a
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community gets from attempting a 
worthwhile task which gives it a 
chance to bend its energies to 
productive and socially useful pur
poses.”
In a desire to draw the entire sur

plus you should gift away your surplus. 
Only by yielding what you get, only by 
surrendering what you earn that you 
really enjoy it. The profound teachings 
o f the Upanishad, the profound philo
sophy that Achaiya Vinoba Bhava is 
trying to popularise, unless that becom
es an integral part of our thought and 
approach, there can be no economic 
transformation in the context of demo
cracy and I find that our planners, as 
many people have pointed out includ
ing my leader, somehow or other do 
not realife the significance of this ap
proach. ^

Then comes the question of raising 
the resources. Here again it is very 
significant because the resources have 
to be raised in a manner whereby those 
whose levels of living are not going to 
be raised will feel that the resources 
are raised in a manner whereby no gross 
inequalities are permitted to exist 1 
am surprised that even an elementary 
maxim is ignored by the Planning Com- 
mision— hope my friends of the Plan
ning Commission will forgive me if I use 
rather strong language. The Planning 
Commission ignores the basis maxim of 
development that the marginal rate of 
taxation should exceed the average so 
that the tax receipts grow faster than 
the national income. That is particular
ly necessary where the Government uses 
inflation as one of the means of in
creasing rapidly its share of national 
income. I would like the Finance 
Minister to tell us what is^going to be 
marginal rate of taxation; in what way 
it is related to the increase in the na
tional income. If these levers are not 
properly operated, even though those 
sitting on the Treasury Benches, may 
have good intentions, things will go 
wrong.

The Finance Minister’s accent has 
been on indirect taxes. He has often 
suggested tiiat direct taxes seem to have 
reached the limits. I do not know if 
after consultations that he has had with 
foreign economists his ideas have 
changed on the subject. The Planning 
Commission has thrown out a few sug
gestions, this tax and that tax. It means 
very little unless things are concretely 
worked out. It is this very Government

that repealed the capital gains tax. 
Why was that repealed ? What were the 
reasons ? Has better understanding 
come now? Or, has the Government’s 
power to resist the pressure that is exer
cised from the other side grown in 
marked degree? These are things that 
I would like to know. There should not 
be any hush-hush when we want the 
co-operation of all concerned in the 
policy of economic development and 
transformation.

I shall not repeat what my hon. 
friend Shri A. K. Gc^alan has said 
about how a substantial portion of 
Rs. 1,250 crores can be raised by an 
integrated system of direct taxes main
ly from one per cent, of our people who 
are well-to-do. Nor will I refer to tax 
evasion and the learned Professor’s sug
gestions and waste the time of the 
House. As the Prime Minister said, we 
have been planning our economy for 
seven years now. During this period, 
what has happened to our economy? 
There has bera no integrated system of 
direct taxes ; there has been no Capital 
gains tax. There are no gift tax, no 
tax on wealth. All these weapons are 
rusting in the armoury of the Planning 
Commission ; I do not know when they 
will be utilised. What has happened in 
the last seven years? We are told that 
development has taken place. What has 
been the result of the development on 
the position of the different grcKips and 
different sections of our people ? I read 
the day before yesterday, you must 
have read too, that the Nizam has a 
private fortune of Rs. 300 crores. 
Which tax is going to affect this fortune 
of Rs. 300 crores? There is one man 
in India having a private fortune of 
Rs. 300 crores, if that information is 
correct What has been done about it?  
I do not know whether the estate duty 
will ap^ly to him or not. For how many 
generations have we to wait before 
some kind of equality could be brought 
about

Mr. Speaker: He is alive.

Shri Asoka M ehta: I do not know 
of any method by which this sum of 
Rs. 300 crores could be touched. Gov
ernment is oppc«ed to any form of capi
tal levy. The idea of a ceiling on 
income is given up because a ceiling on 
income is meaningless unless there is a 
ceiling on wealth. Government shies 
away at the very idea of capital levy 
even for the purpose of crossing the 
threshold. We are called upon to put
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our blood, to put in our sweat and toil, 
all that we have, forget our differences 
and harness ourselves and yoke ourselv
es to the chariot of nations economic 
transformation. But, people who have 
money, people who have wealth can
not be c a ll^  upon to make contribu
tion in terms of capital levy because then 
democracy would be in danger, and 
the  whole edifice would crumble. 
Therefore all their powers, privileges 
.and pelf must be treated as sacr<)sanct 
It is only you and I and the millions of 
•commcm people in the country who are 
called upon to make sacrifices.

D ^ c it financing of Rs. 1,000 crores 
will generate inflationary pressure. 
There is the Industrial Policy Res<rfu- 
tion. I find not a single reference to 
:any kind of tax on profits. So far as I 
have found, wherever there is infla
tionary pressure, two things have to be 
done. There is to be a stiff tax on 
profits and there is to be curb on wage 
increase. Take Sweden or any country 
where socialists are in power. What have 
they done ? They have been compelled 
to  do these things. Unless you do that, 
unless you have a very stiff tax on 
profits you cannot halt wage increase. 
A tax on profits is not even mentioned 
as one of the weapons in the planners’ 
armoury. My hon. friends in the I.N.T.

. U.C. are very happy and naturally 
the A.I.T.U.O. are happier still that we 
are g (^ g  to make a demand of 25 per 
cent, wage increase. Who would not be 
happy to have an increase in wages?

. There again, if we are going to work 
under the impact, of inflation, this 
kind of rise in wages and ignoring of a 
stiff tax on profits, will only result in 
adding to money inflation some kind 
of cost inflation also. I would like to 
know from the Finance Minister who 
is such an outstanding economist, what 
he thinks about the demand of the 
I.N.T.U.C. Is it that the I.N.T.U.C. 
and some of his colleagues in the Cabi
net are permitted to go about evoking 
support from the workers by dangling 
an increase of 25 per cent in wages 
and on the other side, the Finance 
Minister will see to it that these things 
do not happen? This is not playing fair 
to  the country. This is not an integrated 
approach to the development of the 
country.

Then again, currency expansion. Ex
pansion of currency will lead to credit 
expansion, credit expansion in the hands 
of banks that are contrcrfled, again, by 
big business houses. The Finance

Minister is, of course, averse or oppos
ed to nati(malisation of banks. The 
Prime Minister thinks that we are sug
gesting all these things merely to satis
fy a theoretical urge for naticwialisation, 
and because we seem to have a 
desire to collect junk. We are not anx
ious to collect junk just as the junknian 
goes about collecting in his morning 
rounds. I do not know whether banks 
are junks. I have no theoretical i^ge 
for nationalisation. What is happening? 
There will be credit e^ansion and that 
credit expansion is going to be utilised, 
as it has been, to a considerable extent 
for financing devdopment of industries. 
Credit expansion is the result of the 
social policies of the Government and 
it will be utilised by banks that are own
ed by big business houses, who will 
use them for the development of their 
own industries. What would be the.
result, I would like the Finance Minis
ter and the Planning Minister to tell 
me. A sum of Rs. 233 crores was 
spent in investment in organised private 
sector during the First Five Year Plan. 
How much of that amount has gone
in developing and expanding the
monopolistic position of the 20 big busi
ness houses in India and how much to 
new business houses that have come up 
in the country? Over and over again 
you may remember, I have requested 
the Finance Minister to tefl us to what 
extent enterpreneurship is expanding, 
to what extent it is becoming more de
mocratic, and to what ext«it the various 
regional differences have disappeared. 
With crores of rupees at his disposal, 
with a superb staff at his disposal, he 
has not b ^  able to find time to give 
us an analysis of what has happ^ed in 
the last seven years and what wiU hap
pen in the next five years. A sum of 
Rs. 570 crores or something like that, 
a huge amount, will be invested in the 
private sector. May I know from the 
Finance Minister or from the Planning 
Minister what is going to happen to 
this? Will the big business houses be
come bigger and bigger, and will the 
monopcdists become supermonopolists 
in this country ? What are the checks ? 
The Prime Minister said that we have 
legal powers to check them. We shall 
judge the tree by the fruit it yields. In 
the last seven years, we have seen the 
fruits that the tree has yidded. The 
Finance Minister and the Planning 
Minister will tell us whether the mono
polistic tendency is increasing. I make 
Ixdd to say that if a searching enquiry 
is made, the Prime Minister will find
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that all his legal powers have -been ly
ing in the Secretariat They have not 
been used, they have not bwn available, 
they have not been successful in any 
way in restraining, curtailing and curb
ing the growing monopolistic tendency 
in our industrial economy. The indus
trial oligarchs are growing from position 
to position and from power to power.

These are the two difficulties. On the 
one hand, levels of livings cannot rise 
unless profits are checked. The essence 
of development is that the share of pro
fits in national income grows year by 
year. These profits accumulate in a 
small sector, the capital consuming sec
tor of the economy. If you permit this 
sector to be occupied by the big busi
ness houses, if you permit the private 
sector to have significant positions in 
this area where profits grow and tend to 
accumulate, the whole economy gets 
unbalanced, and democracy is endanger
ed. That is where the idea of strategic 
heights comes in. The Prime Minister 
said that he is in favour of nationalisa
tion of certain strategic heights. What 
are the strategic heights ? I would have 
liked, if the Prime Minister was here, 
to discuss with him what his concep
tion of strategic heights is. My concep
tion of strategic heights is that because 
of these facts and forces that are at 
work, many more banks, many other 
key industries and enterprises will have 
to be nationalised, not l^ a u se  I have 
a love for nationalisation, not because
I prefer bureaucratic control to private 
control, but because unless these levers 
are operated the whole mechanism of 
development will go away.

Let us take the relationship between 
the agricultural and the industrial sec
tors. I find that 28 per cent, of our 
investments will be more or less in the 
agricultural sector and about 52 per cent 
in the industrial sector. My friends of 
the Communist Party are anxious that 
we should spend more in the industrial 
sector. In the Soviet plans, the ratios 
were 20 and 60. Twenty per cent of the 
total investments were in agriculture 
and 60 per cent in industry, transport 
power etc. I would warn the Planning 
Commission against raising this propor
tion any further. This is the farthest 
that we can go. If we go any furthCT, 
if we are going to pay heed to the advic
es that the makers of the plan-frame on 
the one,hand and my Communist friends

on the other are going to give us, name
ly let us put more and more in indus
tries, I tell you the democratic fabric 
win not be able to stand the strain.

Then again, in the agricultural sector 
the increase in income will be 18 per' 
cent, because the over-all increase in 
national income is going to be 25 per 
cent, in the non-agricultural sector it 
will be 32 to 35 per cent. Please realise 
that the agricultural sector, ^for what
ever reasons,—that question is a part 
of -the dynamics of development— îs at 
a disadvantage and the disadvantage is. 
sought to be increased by what the 
Prime Minister said the other day. He 
said that the target of food production 
will be increased from 15 to 35 or 40’ 
per cent. Theoretically there is nothing^  ̂
inherently difficult in increasing our 
food production in that proportion. I 
find—I am sure the Planning Minister 
knows more about it than I do—that 
the lowest ton-acre yield was in West
ern India in 1951-52 and that was 
0.112 , while the highest yield in tenns 
of ten-acre was in Southern India in 
1954-55—I am referring only to the 
First Plan period—which was in your 
part of the country. It was as high as 
0*340. That means between the lowest 
and the highest yield in our country—  
the country is divided into three or foui 
broad regions—is one to three. Surely it 
is not beyond the wit of man to increase 
food production in a substantial mea
sure. But the point is this. If you are 
going to increase it,—what will be your 
in-put and the rest of it I will not ga 
into— as the Prime Minister said we will 
have to export, which means there is 
going to be an increasing marketable 
surplus. Now, you get a marketable sur
plus only when you are prepared to give 
something to the agriculturist in return. 
What are you going to give him in re
turn ?

Your Plan is devised, fashioned, on* 
certain assumptions. Suddenly one of 
the assumptions is changed. From 15 
per cent it goes up to 40 per cent. Yow 
expect to have such a surplus of food 
at your disposal that you will be able 
to export it also, competitively I believe. 
What is it that the peasant will get in 
return? I am told that the Vice Presi
dent of the Platming Commission has- 
said that food production will increase 
by 40 per cent, but food prices will be 
go down by 20 per cent. I want to 
know what will be the ipffect. Is it gp: 

..........
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Commission whether, if the saggwtioos 
that have been thrown out by the Prime 
Minister are accepted, it will not 
demand, necessitate a complete re- 
hauiing of the Plan as a whole? Other
wise, the agricultural sector will be 
even at a greater disadvantage than 
where it has been placed in the Plan.

A n  H on . M e m b e r : Not at all.
Shri A so k a M eh ta : What about

transport facilities. All of us are shout
ing here that transport will be woe
fully inadequate even for the increases 
that have been planned for in the 
Second Plan, and if suddenly our food 
production is increased from 15 to 40 
per cent, where is the transport going 
to drop from ? Will it drop down with 
the monsoons ? I would like to know 
from where it will come.

A n  H on. M e m b e r : Bullock cart.
Shri A so k a  M e h ta :  Let them say

bullock-cart. There is no point in mak
ing fun of the Member who said per
haps bullock-cart would be the only 
substitute for railways. You cannot have 
it bothways.

Then again 1 find that it we want to 
increase our food production, surely 
land reform should have been given top 
priority. 1 was one of those who were 
privileged to work on the Land Re
forms Panel. We laboured hard and 
we produced an almost unanimous re
port. I thought that our report would 
receive the full consideration of the 
Planning Commission. But what do we 
find ? The report was welcomed to be
gin with. Then there was, before this 
printed Plan came out, a cyclostyled 
plan, and if you will sit down and com
pare what is written about land reforms 
in the Chapter in that cyclostyled plan 
which was placed before the Nation^ 
Development Council and what is 
written here in this printed Plan, you 
will find how the chapter on land re
forms, how the reccMnmendations on 

reforms have been emasculated, 
how they have been watered down. I 
do not know who is responsible for 
watering it down. But I am surpris^ 
that the standard-bearer of progress in 
India, the Prime Minister, should be 
willing to raise the targets suddraly on 
the spur of the moment, on an inspira
tion of the moment as it were—for the 
last two jea rs the Plan has been in the 
incubator, no thought was given at that 
time to changing the targets— b̂ut the 
standard-bearer of progress will not 
throw in his w e i ^  imm i^hed w^ght,

2 -139 Lok Sabha.

against the watering down of the pro
posals of the Land Reforms Panel. And 
if you are going to permit prices to go 
down in the villages, the village people 
know it better than I do, let than  tell 
us whether the peasant will be willing 
to put his shoulder to the wheel ^and 
produce 40 per cent more foodgrains. 

A o  H on . M e m b e r; No no.
Shri A so k a  M ehta : There is another 

point. On page 83 the Planning Com
mission says :

“ . . . th e  smaller the proportion 
of public savings available directly 
to the State in the form of surpliM 
tax receipts or profits of public 
enterprises, the greater is the need 
for other measures or techniques 
for keeping down consumption 
within the desired lim it”
Again we find that people take up 

a very curious attitude. They are 
ed to tax, they are opposed to raising 
revenues from public enterprises and 
they are opposed to controls. You can
not have development if you oppose 
both tllfese things. And the Members of 
the Planning Commission—perhaps they 
are more of politicians th i i  a s ^  of 
economists or planners—are willing to 
meet this kind of ill-informed public 
opinion more than half way. They are 
not prepared to get up and say : “No, 
for these reasons if we want to plan our 
development, if we wmt to get out of 
the re^m  of poverty into the realm of 
plenty, our taxes have got to go up to 
this extent or this kind of machinery of 
controls will have to be devised”. I do 
not know who writes the report of the 
Plan, I believe the five gentlemen who 
constitute the Planning Commission 
must be writing it, but whoever has 
written has said it is necessary, and 
then what? What is the operative 
clause? It is a beautiful chapter with 
no operative clause to i t  I have in the 
past said that we must keep the machi
nery control in the background. 1 repeat 
it again even at the cost of being mis
understood by all concerned. If we 
want to plan, we must be prepared to 
raise our taxes and we must have the 
courage to build up a fair and honest 
machinery of control and keep it in the 
background, ready to bring it in when
ever it is necessary. You cannot have 
planning unless you are prepared to 
face these responsibilities.

A ch a ry a  K ripaian i (Bhagalpur cum 
Pumea) : How can you have control 
unless you have honeaty in the adminis
tration ?



9451 Resolution re 25 MAY 1956 Second Five Tear Plan 9452

Shri GadgU (Poona Central); That is 
the machinery of control.

jShri As(d(a M ehta: Then, this is an 
important statement that the report 
makes : “That the generation of new 
demands proceeds somewhat ahead of 
the supplies is a part of the strategy of 
development”. The strategy of develop
ment is that demand should always be 
a step ahead of the supplies. You can 
adopt this strategy only if you have 
adequate buffer stocks at your disposal. 
1 P.M.

It means that buffer stocks can never 
be at your disposal, unless you have 
a well-knit organisation of State-trading. 
It is amazing that State-trading which is 
such an important part of the mecha
nism of planning receives just one line 
in this big Plan of five hundred pages. | 
Not a chapter has been devoted to 
trade and commerce. Twenty-seven 
lakhs of people are going to find addi
tional employment on account of the 
expansion of trade and commerce, but 
the planners have not thought it worth
while to devote even a chapter to trade 
and commerce. Why have they not spdt 
it out. They perhaps thmk that the 
levers are going to work automatically. 
They call themselves planners, but they 
leave so many things to chance, in the 
hope that fortunate factors or fortuitous 
developments will come to their help.

I have two more points to make : one 
is about the administration. The Plan 
begins by saying that the district is the 
pivot not only of the administration, but 
the pivot of the whole structure of 
planning. On page 160 the great reali
sation comes : “The need for creating
a well-organised democratic structure of 
administration within the district is now 
widely felt.” It took ten years for the 
planners to realise that you cannot have 
effective development in this country, 
that democracy will not take deep roo»s 
in this country, unless the structure of 
administration from district downwards 
is democratised. When they realised 
what is being widely felt, do you know 
what they have said? They have said: 
“We, therefore, recommend a special 
investigation under the auspices of the 
N D C.” I am afraid this British 
method of referring every thing to a 
committee and shelving it is meaning
less. This is the key need the key 
to make the administration capable of 
shouldering the responsibilities of deve
lopment, and if you want to evoke the 
co-operation of the people you cannot 
refer this thing to a committee.'

What was being done for the last 
two years? Innumerable wwnmittees 
were appointed. Why was this key 
committee not appointed. When is this 
key committee going to be appointed? 
When will its results be available ? 
When will they be explored ? Is it 
going to be done after the second Five 
Year Plan ? Let not the Prime Minister 
invite us to share his excitement, be
cause we do not feel any excitement 
about it. The desideratum in the first 
Plan was employment, for there was 
no employment orientation. The desi
deratum in the second Plan is organisa
tion, for it has not explored the dimen
sion of organisation. In the United 
States of America in one year alone 
(1939-40) the National Youth Ad
ministration, the CCC and the WPA 
nuridte 10,4,1,97 new constructions or 
additions and 3,92,000 repairs through 
youth camps. Terrific amount of energy 
can be poured forth by the youth pro^ 
vided they are organised or harnessed. 
There is again no reference in this to 
a programme for youth. The big
gest asset that we have in this country, 
the capacity of our young people to 
pour forth their enthusiasm, has receiv
ed hardly any consideration.

The Prime Minister talked about his 
equation of development: technology
plus organisation. But there again we 
are not told how this technology is go
ing to be trained. The river of tech- 
n o lo ^  has always been in the habit of 
flooding the lower level at the cost of 
the h i^ e r  level. The more developed 
technique destroys the lower techniques. 
What are the locks that are going to 
train this river of technology. I find 
no solution offered here. What are the 
various ways in which organisations are 
going to be developed? Very often the 
dangers to lower technique that comes 
from higher techniques can be over
come by introducing the requisite ele
ment of organisation. How is it going 
to be worked out? The flexible plan 
remains an unspelt out plan. I wouljl 
have liked that these things had been 
gone into.

Lastly, I would say that I have made 
certain criticisms of the Plan. I believe 
some of these criticisms are of a funda
mental character. But I am neither cy
nical nor am I here to be hyper-critical. 
I am very axious to co-operate with the 
Plaiming Commission to see that this 
Plan is revised, that the Plan is brought 
more in conformity with what the 
Planning Ccramission themselves have
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said in the fijrst four Chapters. If it 
can become a Plan of that type, 1 have 
no doubt that not only will we be very 
happy, but we will be only too aimous 
to give our co-operation for the building 
up of this country.

Lastly, 1 would like to make an ap
peal to the Prime Minister. I have 
to make it in his absence : I hope it
wiJJ be carried to him. He should rea
lise that if he is serious about his social
ism, if he does not want that the veiy 
concept of socialism gets decried in this 
country, that men lose faith in the very 
idea of socialism, then this is the time 
when he has got to reshape the Plan, 
not only to reshape the Plan, but cease 
to be the pilot of a party however big 
and however influential it may be, but 
become the captain of the nation. This 
is one of the historic occasions. He 
wanted us to be aware, to become cons
cious, of the making of history tha.t we 
are witnessing. That making of history 
is possible if only there is a rallying of 
the people. If only there is a re-assem- 
blement of all those who fought for the 
freedom of the country, reassemble- 
ment to carry forward this struggle 
against poverty, against want, we can 
carry to fruition the struggle for free
dom that we started. We can if we will 
cut a kind of spiritual suez between de
mocracy and development that can 
shorten man’s journey from poverty to 
plenty.

Shri K. P. Tripathi (Darrang): I rise 
to welcome this Plan and the statement 
made by the Prime Minister the other 
day whUe moving for consideration of 
this Plan. l a  the few minutes at my 
disposal, I would tiy to confine to cer
tain suggestions which I have to make. 
I will not get the time which was avail
able to Shri Asoka Mehta to go over 
the entire Plan and make certain refer- 
rences on all aspects of the Plan, but 1 
will try to confine myself to certain 
ideas which have occurred to me.

The first point which I want to make 
is the point which was perhaps in the 
mind of the planners, but has not been 
marshalled well : that the risk dement 
in the industry in the Plan period has 
diminished and as a result thereof cer
tain steps should have been taken as 
suggested in the Plan with regard to 
profits, but they have not been taken. 
As Shri Asoka Mehta himself pointed 
out, so far as profits are concerned no

suggestions are there, whether they 
would be limited or they would conti
nue to expand as they have been ex
panding in- the first Five Year Plan.. 
Now, in a planned economy, the 
scope for investment of the competitive 
type is reduced. Similarly, the consump
tion pattern of the country is expanded 
at a pace which makes it impossible for 
private industrial units to faO if they 
are tolerably managed. Consumption 

' goes on expanding at a higher pace, 
at least the demands for consumptioB 
goes on at a higher pace and therefore 
industry if it is tolerably managed or 
even managed at an average eflBciency 
can suffer no loss.

Now if this be so, then the industry 
cannot demand the same kind of re^ 
muneration which it was getting in a 
free competitive enterprise in an unplan
ned economy. This point has been 
overlooked and no ^ o r t  has been 
made to restrict profits. I consider this 
an important gap. I think after the 
planned economy of the type which we 
are going to have, it is but necessary  ̂
that profits must be curtailed. I think 
it would be better if the profits were 
limited to one per cent above the bank 
rate so that the profits above , that, can 
be utflised or mopped up for the ex
pansion of the Plan, or feeding the Plan. 
If the suggestions of the first few 
chapters were implemented then I have 
no doubt that sufficient resources would 

available for the purpose of working 
out the Plan. In that case, it would not 
be necessary to have taxation of the type 
which is planned, namely the indirect 
type of taxation; it would not be neces
sary to tax the poorest man, the 
man who has no employment, or 
now, everybody will have to pay 
the indirect tax. The tax on salt, 
the tax on foodgrains and so on will fall 
upon the man who has no employment 
whatsoever and who is a beggar. There
fore, I think that it is very necessary 
that this aspect of the Plan should be 
reviewed, on the basis that the risk 
element in the Plan period has been 
reduced to the minimum, so far as 
industrial management is withheld.

Government have come forward to 
provide funds for running industries. 
They are under-writing funds, guaran
teeing funds, and borrowing funds from 
foreign countries for the purpose of the 
private sector.

Shri B. S. Murthy (Eluru): And flood
ing them with f u n ^
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Shri K. P. Tripathl: Flooding is good, 
but the profits arising therefrom should 
not be permitted to go to tiie private 
sector. They must be mopped up be
cause they are not deserved profit^ but 
they arise out of the social activity of 
development and not on account of 
something that the employers themselv
es are doing. If this idea had been in 
the minds of the Planning Commission, 
and they had tried to limit profits, then 
the amount which would have been 
available to Government would have 
been tremendous.

Professor Kaldor has pointed out 
that evaded taxation even at the present 
day is of the order of about Rs. 200 
to Rs. 300 crores. No facts have been 
marshalled to controvert it, except a 
certain statements by the Finance Mi
nister. If these evaded taxes could be 
realised, and the profits which will 
accrue as a result of the implementa
tion of the Plan could also be mopped,
1 have no doubt that the Planning Com
mission will have the necessary resour
ces ai its disposal, and it wiU not be 
necessary to go in for that type of in
direct taxation which is envisaged.

Now, what does the Plan do? It 
does create a certain amount of resource 
of the order of Rs. 7,000 crores or so, 
and it will put it to productive use. But 
then the poorest man will have to pay 
for it. But immediately, there will be 
capital formation in the shape of capital 
in the hands of the private industrialists 
there will be private profits. So, as Shri 
Asoka Mehta was pointing out, it is 
inevitable that while you may raise re
sources, they will ultimately become the 
private profits of the industrialists. Is 
there anything in this Plan to avoid such 
a thing ?

It is true that in the first few chapters 
of the Plan containing an analysis of the 
principles involved, these facts have 
been brought up. But they have been 
inlaid there, and they have not been 
carried to their logical conclusions. The 
result is that the taxation policy or the 
industrial policy does not reflected the 
analysis of the first four chapters of 
the Plan. Perhaps, the courage of the 
Planning Commission failed at that time. 
But I hope that the defect arising out 
of that failure would be corrected now 
at least, so that in the middle of the 
Plan period, we may not find ourselves 
in a position where we may be drown
ed by the prosperity we are creating.

The third point which occurs to me 
is liiis. We have planned on the money 
basis. But money is only one item of 
resource. Men, or the individuals who 
constitute a country, are the second 
item of resource. Since we have put 
too much faith on money so far, we 
have become tied to the requirement 
of money in order to expand our Plan. 
If we look at China, we find that China 
has gone forward to utilise both these 
resources, men as well as money. 6n 
the one hand, money is available, asis- 
tance is available, and they have based 
their plan on that money and assistance 
from outside. But they have planned 
also on the basis of the human resourc
es. But what do we find in our coun
try ? We have not taken into account 
the resource of man-power. The other 
day, the Prime Minister quoted figures 
to show that even after the fourth or 
fifth Five Year Plan, if the income ge
nerated were distributed, it would be 
very small indeed, there would be a 
rise in the per capita income from 
Rs. 281 to only Rs. 500,

In an under-developed economy, if 
you have the science of developing the 
man-power resources also, then the
tempo of development will be much
quicker. From this point of view, I 
feel that the Planning Commission 
should have utilised both these resourc
es, men as well as materials, so that 
the tempo of development might have 
been quicked.

With regard to wages, Shri Asoka 
Mehta said that there was a certain cons
piracy between the INTUC and the
Communist Party, and suggested that it 
might be a consipracy between the 
Congress Party and the INTUC. The 
Communists may say and the INTUC 
also may say that there must be an in
crease in wages by 25 per cent, but 
Government may have a policy not to 
raise the w'ages. iTiis will help Gov
ernment to get the votes on the one 
hand, and on the other, they may not 
raise the wages. That was the sugges
tion. Obviously, Shri Asoka Mehta was 
wrong when he said this. I do not know 
what kind of socialism he canvasses. 
He hi^iself said that profits should not 
be permitted to rise. But what is to be 
done with the profits ?

Either you take the profits away di
rectly from the industrialists, so that 
the industrialists do not get the profit, 
or in the alternative, you expand wag
es. If you do not do either of these
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things, then what will happen is that 
the profits will go to the private indi
viduals, and you say that that is not 
socialism. I agree that that is not so
cialism. So, in that case, the only thing 
that has to be done is to give the profits 
to the workers in the form of increased 
wages. If you distribute the prc^ts to 
the workers then there will be more 
incentive for the workers. They will 
work more, and they will produce 
inore. It may be, of course, that 
Government may think that the amount 
of wage increase is so great that it will 
create inflation. In that case. Govern
ment have in their armoury the sales- 
tax, the turnover tax and so on, and 
by these things, they can easily mop up 
the purchasing power and the real wag
es can be reduced at any time b5̂  the 
taxation policy of Government.

So, Government must be clear in 
their minds as to where the profits 
should arise. Are they to arise in the 
hands of the industrialists only? In that 
case, it is not socialism. In order to 
create a socialist pattern of society, it 
is absolutely necessary that the income 
should be generated and distributed at 
the lower levels, and it should be taken 
away by Government also only from 
the lower levels.

Our suggestion is that Government 
should create income at the lower levels. 
Then, they can take it away frcwn the 
lower levels. We say, take the money 
from us, not from the profit-maker. 
We also suggest that you should make 
us capable of paying income-tax. We 
are ready to pay the income-tax. After 
all, why should we not be prepared to 
pay income-tax? You have got the 
h ipest and best machines from the 
world. In other countries, the , people 
who work those machines get salaries 
and incomes, subject to income-tax. 
But in our country, we are given such 
low wages that we have not the chance 
to pay any income-tax. Why should we 
not be given the same salaries and 
wages as are given in the other coun
tries, so that we also may be in a posi
tion to pay income-tax ? If you make 
us capable of paying income-tax, then 
the amount of tax evasion by the indus
trialists will be reduced. In other coun
tries also, it has not been possible to 
reduce evasion of taxes by creating pro
fit in the pockets of the industnalists. 
But tax evasion has been reduced be
cause of wage and salary expansion at 
the lower levels, so that even the lowest

man pays income-tax. That is the way 
tax evasion has been reduced in other 
countries. Why should we not do such 
a thing in our country also? The posi
tion at present is that the number of 
people who have to pay income-tax is 
very small, because it is only the pro
fit-making people who pay huge taxa
tion. You do not depend upon the 
wage-eamers or the salary-eamers for 
your taxes. If you reduce the prc^ts in 
the hands of the industrialists, Iben 
you need not have to depend upon the 
profit-makers for your income-tax reve
nues. The income of the wage-earning 
class and salaried class is clear and 
open; nobody can hide it. But the 
income of the profit-maker is a hidden 
book ; you cannot find it o u t; there
fore, he can evade tax. I claim full res
ponsibility when I say that we want 
to pay income-tax. Raise the level of 
wages of the wage-eamer to such an 
extent that he can pay income-tax. Do 
not create profit in the pocket of the 
employer; create wages and salaries in 
our pockets and we are ready to • pay 
income-tax.

As regards the taxation structure, I 
think it is very highly unfair that we, 
who are workers, have such a small 
salary, such a small wage, that we have 
hardly any surplus. And out of that you 
tax.

Shri B. S. Miirtfay: Worker is intend
ed only to work, not to have any sur
plus.^

Shri K. P. Tripathi; Yes. We are not 
permitted to have any surplus. There is 
no old-age pension and other things for 
us. Therefore, where is the surplus to 
come from ? The surplus is not there ; 
still we are taxed through indirect tax
es. The surplus is there in the hands of 
the profit-maker; you p e i^ t surplus 
to be created there because incentive is 
necessary there. If you create income 
in our hands, we are quite ready to 
pay. You create the surplus for us by 
way of provident fund, insurance and 
other things which other socialist 
and capitalist countries have had to re
sort to. Even in America, which is one 
of the capitalist countries, they have 
taken by the New Deal all those pro
cesses and measures which are open to 
a socialist country for the purpose of 
bolstering up to the working man at 
the bottom. Even in a capitalist coun
try, they have had to undertake those 
measures for the purpose of bolstering 
their economy so that the purchasing



9459 Resolution re 25 MAY 1956 Second Five Tear Plan 9460

IShri K. P. Tripathi] •

power of the country might be stabilis
ed. Stabilisation of purchasing power 
is necessary and, therefore, there is a 
socialist structure at the bottom and 
free enterprise or capitalist structure at 
the top. This is the economic structure 
of America.

Therefore, at the bottom you have 
to adopt all those methods whereby the 
purchasing power of the country might 
be stabilised. You cannot stabilise the 
purchasing power at the bottom, if no 
stable income is there at that level. I 
think the only way by which you can 
do it is to change your taxation policy 
so that surpluses are made to arise in 
the hands of the poorer man. Then you 
mop up those surpluses in the form of 
provident fund, insurance and. other 
benefits, so that they may be a saving 
for him. The Labour Ministry has al
ready initiated, and got passed, le^sla- 
tion regarding extending the Provident 
Fund Act. It should be extendwJ fur
ther. The rate should be increased so 
that more and more money might be 
saved in the names of individuals. After 
all, it does not matter for the Govem- 
ilicnt; if the money comes by way of 
taxation or by way of saving, it is the 
same thing. They can go on develop
ing the economy through investing that 
money, howsoever they have got it. 
Therefore, I would request Government 
to request the planners to give spme 
thought to this.

Then I must say that in a planned 
economy, the scope for collective bar
gaining is very much reduced. The other 
day the Prime Minister made a state
ment and then the Planning Minister 
made a statement. They have said that 
in a planned econcwny, the scope for 
lock-outs and strikes is nil. I agree 
that in a planned economy the scope 
for these things is reduced. What is 
the meaning of that? The meaning is 
that the scope for negotiation for high
er wages and other thmgs is also reduc
ed. My hon. friend, Shri Asoka Mehta, 
was saying that if we had higher wag
es, then the whole Plan would go to 
the skies. You must calculate in the 
case of every industry and try to find 
out for yourself whether there is any 
scope for wage increase. It should not 
be left to private negotiation between 
the concerned parties only as to whe- 
A er wage increase is possible or should 
|>e permitt^, Af^^r all, in a planned

economy, you have to know before
hand how much wages you should pay. 
The entire Plan is based on that cal
culation.

Now, Government say ‘Go to the em
ployer and ask for higher wages ; if he 
gives higher wages, well and good’. 
Then what happens to your Plan? 
Therefore, I must say that one of the 
greatest gaps in this Plan is the lack of 
a wage policy. I know that there are 
Wage Boards, But what will the Wage 
Board do? When a case goes before 
the Wage Board, as Shri Asoka Mehta 
has said, it will say : ‘No, wages can
not be increased, because if you do so, 
the plan will fly to the skies*. Obvious
ly, no tribunal or no man, howsoever 
great he may be, can allow the Plan to 
go to the skies.

Therefore, what will happen to the 
Wage demands ? No increased wage 
demands will be conceded and conse
quently, there will be no enthusiasm 
among the workers. This is a vicious 
circle and no solution has been offered 
by the Planning Commission. There 
cannot be any plan in any country in 
the world unless there is a wage policy. 
The plan itself is based on the wage 
policy. Therefore, here is a gap. You 
must have some wage policy in regard 
to your entire Plan, as to whether the 
wages are to be increased. Shri Asoka 
Mehta did not know on what he had 
based our claim to higher wages. We 
have based our claim on figures which 
have been given by the Government. I 
am told the figures have been collected 
by the Labour Ministry. Compared ta  
1939 (base 100), the wage index is 
102 and productivity index is 113. 
What happens to this extra productivity. 
Now the, workers are getting low wag
es, minimum wages. Therefore, it is 
necessary that with increased produc
tion there should be an increase m wag
es, because according to the agreement 
arrived at in the Planning Commission, 
from out of the increased productivity 
the wages will be increased, till the 
wage reaches the level of living wage. 
Now it is not even fair wage. ^  what 
should be done with this increased pro
ductivity ? Obviously, it should go to  
labour. There is no plan for that now.

Now, the wage increase from 1950* 
to 1954 has been from 131 to 151. 
The increase in production from 1950,. 
at the beginning of the Plan, to 1955„ 
has been from 105 to 166. Therefore,
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the increase is more than 51 per cent, 
whereas the wage increase has beea 
only 20 per cent from 131 in 1950 
to 151 in 1955. So here is a clear case 
for a wage increase. If there is a clear 
case for Wage increase, how are you 
going to meet it ? Am I to take, it that 
although there it a clear case for a 
wage increase, there will be no increase 
because the Plan will go to the skies? 
Am I to take it that wages camiot in
crease but profits may rise? Therefore,
I -say that there shall have to be a rise 
in wages. If you do not give that for 
the purpose of consumption, at least 
freeze it for the purpose of provident 
fund for old age. I agree to that. Cal
culate it on the basis of justice. If you 
find that increase of wages will create 
inflation or destroy your Plan, fre«e it 
for all purposes now, do not give it for 
consumption now, but keep it for our 
old-age. But all the same give it. That 
is my demand. I do not think that this 
is an unreasonable demand. If this de
mand is refused, I do not think there 
can be any socialist pattern of society 
in this country.

We have based our claims on the 
existing industries. In the Labour Panel 
of the Planning Commission, there was 
a decision that there would be set up 
a committee for each industry to investi
gate the economic structure thereof. 
Unless you have the figures of the eco
nomic structure of the industry at your 
fingers’ ends, how can you say what 
is the cost structure, and how much 
wage should be paid? Whenever we 
ask a question, the Minister says, *0 
we do not know. We cannot do any
thing’. You have got a Plan, but you 
have no census of the economic struc
ture of industries. So this is a gap. 
Each industry must be investigated to 
find out its cost structure, so that at 
any point of time you can know what 
will happen to it.

What is the position today ? You set 
up a committee which reports after 
three years, and by the time it reports, 
the report is out of date. Then you can
not take any action. The Government 
does not have that amount of data by 
which at any particular time it may 
take action.

A very interesting suggestion was 
made in the Planning Commission dis
cussion, namely, that wages should be 
based on the average of the economic

units. In every industry there are some 
uneconomic units. If you raise the wag
es, they will go to the wall. In order to 
protect them, you have to have a \ery 
low wage structure. Because you have 
got low wage structure the economic 
units make high profits and hide them, 
and enjoy them without giving them to 
you or to us. This is highly unfair. We 
have made suggestions in this regard. So 
far as the uneconomic sector o f each 

' industry is concerned, it should be the 
State responsibility. After investigation 
into the cost structure if you find that 
there are uneconomic units, with regard 
to their finance, or management, or 
any other thing, you can utilise the 
law you have got for the proper con
trol to be exercised over them. England 
is a capitalist country and even there 
is a law whereby if a land resource 
is ill-managed the Government, by 
means of a committee, has a right to 
take charge of the lands and manage 
them. If the land-owner does not 
manage it well, the power is there for 
the Government to take the land over 
from him. Because of that power, most 
of the land resources are well-managed. 
In our country there is no such law. 
If you ill-manage your land resources', 
if you do not manage your industry 
well, there is no means to take them 
over, and if the Government takes over 
the management, the Supreme Court 
comes upon it. Of course, we have 
now amended the law. Therefore, so 
far as uneconomic units are concerned, 
they should be made the responsibility 
of the State. I do not find any mention 
of this in the industrial policy state
ment. How can there be an industrial 
policy staterTient without any mention 
of uneconoLiic units? So far as uneco
nomic units are concerned, there was 
the question of amalgamation that was 
suggested as a remedy. That is hanging 
fire. Everybody says there should be 
amalgamation. Unless you are serious 
about this question, you cannot solve it 
and the whole nation suffers thereby. 
If you have uneconomic units in an 
industry, the whole nation suffers. 
Now we are going in for ambar char- 
khas, which is a less rationsdised sector, 
and all the capitalists of India shout and 
say that we are going back to the bul- 
lock-cart age. But what about the un
economic sector of their industry? No
body says a word about it. Whenever 
we say and talk of .amalgamation, the 
question is put to us, how can the sac
rosanct private sector be touched, or 
abtrfished ?
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[Shri K, P. Tripathi]
One of the cardinal points missed is 

that you must have a policy with regard 
to the uneconomic sector. That must 
be made the responsibility of the State 
with regard to management, finance, 
amalgamation or any other requisite 
step and you can have the wage based 
on the economic sector.

In the Plan it Is stated that by 1960 
the number of jobs created will be 
exactly half the requirements, that^is, 
only 50 per cent of our problem will 
be solved and the other 50 per cent 
will remain. How can unemployment 
be solved ? You are having rationalisa
tion of the industry and by that workers 
are thrown out of employment. Since 
1951 to 1954 in the factory industries, 
employment declined instead of expand
ing in spite of the fact that there have 
been so many new factories set up. 
The employment declined from 25.39 
to 24*92 lakhs. What has happened is 
rationalisation ? In the whole calcula
tion which the Planning Commission has 
before it, it is on the basis that the 
existing employment will continue. 
Everyone knows that there is a plan 
for rationalisation in the textile indus
try, in jute industry and so on, and the 
result will be reduction of employment 
in those industries. So. the reduction in 
employment in every sector of our 
industry transport etc, in the course of 
the next five years due to rationalisa
tion or such other methods which arc 
higher than what exist today, has not 
been taken into account. Although you 
have taken credit for employment of 
S to 9 million people, actually the 
amount of new employment creat^will 
be less. How will you provide employ
ment to the rest? In a machinc eco
nomy, you cannot avoid higher wages 
because you throw out men from the 
primary sector and then they are to be 
absorb^ in the tertiary or secondary 
sector. In every advanced county 
there has been a gradual reduction in 
the employment in the primary sector 
and expansion of employment in the 
secondary and tertiary sectors. Why 7 
Because people had to be thrown out. 
With the machines, higher wage econo
my, comes in. You want to have 
higher machines, less men to work 
machines and at the same time you 
want to have the low wage economy. 
The two things cannot go together. 
Therefore, when you provide for 
machine economy you have also to 
provide for higher wages, which you

have done. Without that you will 
not be able to create that amount of 
employment which you have planned 
for.

It is stated that democracy will be 
imperilled if higher wages are given. 
May I ask Shri Asoka Mehta this : will 
not democracy be imperilled if there 
are unemployment and low wages?

Shri B. S. Miirthy: So far it has not 
been imperilled and, therefore, he takes 
it that it will never be imperilled.

Shri K. P. Tripathi: The danger to 
democracy is not merely from higher 
wages but also from unemployment. No 
answer has been given to this. In the 
beginning when the Plan was mooted, I 
was glad to find that the Prime Minister 
stated that the Second Plan must be 
based on employment. There was a 
great spate of hope in the country. 
Time passed and events happened and 
the employment base was given up but 
production base was taken up. A t one 
stage there was conflict, but now we 
have come to the stage when produc
tion base has been taken up. I humbly 
beg to submit that the danger to our 
democracy is equal from unemploymeiU 
if not more.

Shri Algu Rai Shastri (Azamgarh 
Distt.— East cum Ballia Distt.— West) : 
More.

Shri K. P. 'Xrip9th i: Actually, you 
want 15 million jobs and you have pro
vided for about 8 million jobs. In an 
undeveloped economy, you cannot get 
away from the fact that you must secure 
human material with money resources 
and plan for both. The P la cin g  Com
mission has completely failed with 
regard to looking at the problem from 
this point of view. They have not been 
able to have a plan which will generate 
that amount of employment which is 
required by the country. After all, 
what is a plan if you cannot utilise the 
entire resources of the country ? Plan , 
means utilisation of the resources. You 
have got two types of resources— you 
have planned for one and ne^ected the 
other. I hope the planners will reconsi
der this point and recast the plan ac
cordingly.

Some time back Shri Asoka Mehta 
stated that the necessity for controls 
exists. I agree with that. But it is also 
true that in this country as there are 
no datas, it is very difficult to administer
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♦controls. If you do not administer wcU, 
then controls are a leaky boat. There 
may be controls and yet there may be 
no means of working it. Therefore, we 
suggested that there should be certain 
commodities which should be taken out 
of the taxation policy and the 
whole policy should be based on the 
plan that the prices of those conmio- 
dities should be maintained throughout 
the Plan period on an even keel. We 
have suggested that these commodities 
should be coarse cloth, foodgrains, puls
es, edible oil— wherever they are so, 
kerosene, and salt. We have said that 
these commodities must be used as in
dicators of our economy so that they 
will continue at the same price level 
all through. You maintain the price 
level, not by controls, but by buffer 
•stocks-

Shri K. C. Sodhia (Sagar): What
;about foodgrains ?

Shri K. P. Tripathi: I include to
that.

So, in a planned economy, you must 
have buffer stocks and have your trans
port system and distribution system 
ready so that immediately there is a 
necessity, you may rtish your buffer 

stocks to those places so that prices may 
be stabilised. It is said that the prices 
have increased because of specidative 
trading. But, I have to cut my standard 
of living. A man who has got much 
-money and resources can wait and do 
things. But for me, a person who earns 
daily to eat, what happens? I cannot 
wait. I have to purchase at higher 
prices and my standard of living— ĵust 
the bare nourishment standard>-goefi 
♦down. Therefore, I beg to submit that 
the Government should consider very 
seriously as to whether they should 
-maintain these economic indicators with^ 
buffer stocks.

With regard to the capital formation,
I beg to submit that the economic 
structure of our country should be so 
recast that the capital comes/from the 
bottom and not from the rop. People 
should haye a feeling th t̂ they are con
tributing and toat the Government does 
not depend uponfj big business. They 
will then feel it their duty to save and 
help the Government and if , you 
ask their surplus by way of savings^ey 
will not misunderstand. Running a 
society is a science. After all, one 
knows how savings can be created. 
There is provision for old a g » fo r  dead!

for maternity. The western economy is 
stabilised by all these. After all, you 
can do this by legislation and compul
sory contribution. How are you getting, 
money for the purpose of finandng the 
building programme? There were the 
savings in the provident fund and other 
funds. These funds were diverted for 
building houses.

Today the difficulty is this. What is 
a socialist structure? We do not know. 
You have analysed the capital gains tax 
but you do not say when you are going 
to impose it. It is the same with regard 
tax on expenditure, gift tax and so on. 
If you have all these taxes, there will 
be no difficulty for the resources. After 
all the big business should not grumble 
if you take a^ay their wealth and give 
them sufficient income. What is wealth 
for? You want income out of the 
wealth. If you assure me Rs. 10,000 or 
Rs. 5,000 a month and take away my 
wealth, there is nothing wrong. Wealth 
is nothing if it does not give any income. 
You take away the wealth and assure 
the income. The wealth may be taken 
away and invested and that is what is 
necessary in this Plan.. But no such 
steps have been indicated in this Plan. 
The Prime Minister and the Planning 
Commission are bold. But they have the 
feeling that it would be necessary to 
continue to give incentives to the pri
vate sector. The whole question before 
this country is this. What is the levd 
of wealth and income up to which the 
private enterprise in this country will 
be permitted ? If that level is fixed 
correctly, then the- people in the private 
sector would be ready to co-operate 
with you and give their best to the coun
try. There should not be any sus
picion that the private sector people 
are somewhat different from others. 
After all, the capacity to earn of 90 per 
cent of society is limited. Ninety per 
cent of our society can function ^ c i-  
endy within these limits. You expect 
the people in this sector— these 90 per 
cent of society to function efficiently. 
Why should not expect the same thing 
from the other sector which has been 
functioning in a different system so long.
It need not necessarily continue to func
tion in that old system. Therefore, 1 
think it is highly wrong to say that a 
ceiling on income is unscientific. It is 
a sine qua non of socialism. There can
not be equality in a country where there 
is no ceiling on wealth or income. Let 
there be a ratio of income at least if 
not ceiling. In China, I find that they
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[Shri K.*P. Tripathi] 
have set up a ratio of income 1:10. 
The capitalists and others are permitted 
to work. They have also a mixed eco
nomy. Nobody there said that the capi
talist was working or the manager was 
working and therefore the ratio should 
be * abolished. After all, what is the 
position of a man who has a very high 
standard of living when he is surround
ed by slums on all sides? The stand
ard of living is not depending upon the 
individual alone; it depends upon the
society. Sufficient thought has not
given to this question. So far as wage 
and salary incomes are concerned, you 
may not go in for a ceiling but you 
may go in for a ratio. The ratio of 
1:30 was suggested by the Planning 
Commission. We want less. But, if you 
do not agree with us at least implement 
that suggestion. You must also come 
forward with a ceiling on wKdth so 
that the people may tnow that they
cannot hold property beyond a limit. 
Then, corruption, nepotism and all
these things will disappear because a 
man knows that he cannot have more 
than a particular amount and so he 
will not think or act in terms of amas
sing more money. So, an individual will 
have enough and he will not lack the 
resources which he needs for the invest
ment and development of the country, 
He will not have more for purpose of 
personal aggrandisement.

The other day, the Prime Minister 
was trying to de^ne socialism. I was 
sorry that he could not go ahead. The 
planners have kept a picture of the 
Plan before the Parliament. The picture 
of socialism in the Plan is not very 
clear. However, I have no doubt that 
the workers of this country will rise 
to the occasion, because if the Plan 
fails their labours will be fruitless. It is 
to our interest that the Plan should suc
ceed. We have no doubt that the work
ing classes bi this country will play their 
part in right earnest and we expect 
from the rest of the society to give them 
a fair deal. It will not be in our inte
rest alone but in the interest of society 
as well because with low wages, the 
society itself cannot advance in a 
machine economy.

Wo ( T̂hPTT)

TO #  I
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^  I
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^  t ’ ^  ^  t  ^  
w  ^  ^  ^ >fr ^  I
?nft ^  ^ ^  ^

ferr ^
^  «<<pl ^  +1*  ̂

«TjJ^ ^  ^  I
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Shri Anandchand (Bilaspur): Mr.

Deputy-Soeaker, I would like only to 
make a few observations about the 
P’an. Before I proceed to do so» I 
w ant to draw the attention of this Hou^ 
to some observations that I naade in 
Committee on the Second Five Year 
Plan where I asked for certain informa
tion about the resources position during 
the First Five Year Plan, especially 
during the last l i  years. My objective 
was this. We are absolutely in the dark 
as to the resources position from 
October 1954 to March 1956 with A e 
result that we cannot project our mind 
into the soundness 6r othemise of the 
resources position as it is given in the 
Second Five Year Plan, Unless we know 
what was actually derived, for example, 
from foreign aid, what was the amount 
of deficit financing during the. First 
Five Year Plan, especially during the 
last H  years, and also what was the 
measure of taxation adopted and whe
ther it was in consonance with the 
Taxati(Mi Inquiry Commission’s report 
or otherwise.

Then, I would like to say something 
about the structure of the Second Five 
Year Plan. The Plan, as has been said 
by many speakers here, leaves not only 
a gap of Rs. 400 crores to be covered 
out of Rs. 4,800 crores, but there is 
also a pr(^)osed external aid or resourc
es as they are called, to the extent of

Rs. 800 crores and deficit financing to 
the extent of Rs. 1,200 crores. I would 
first touch the external resources. I was. 
reading a ceratin statement in the 
New York Times the other day. From 
that 1 find that during the year that is 
coming the aid, which is available 
from the United States to this country 
would amount to something like 60 
million dollars. That was written there.
I think Pakistan’s is about 36 million 
and India’s 60 millitm. That COTies to  
about Rs. 30 crores, at the rate of Rs.
5 to a dollar. There might be 
other countries from whom we expect 
foreign aid, but I certainly do not agree 
with my hon. friend Shri Sodhia wheo 
he was viry much worried about certain 
compani^ coming from outside or cer> 
tain capital being attracted from out
side to this country for the very simple 
reason that as far as I have b^n able 
to get the figures, the income-tax struc
ture in this country is very high, and 
probably that is one of the reasons why 
we have been able to induce so little 
capital into this country from other 
countries. Because, if they come 
from outside, if they build a factory 
here or if they sink their money in these 
places, they would naturally want some 
return, and if our tax structure is very 
high, that return is not easily forth
coming. So, my contrition is that the 
foreign capital is shy and we need not 
worry that even with our Government 
officials going round to these places we 
will be flooded with foreign capital be
cause they will only invest in this coun
try' if they are able or if they 
are capable of or if they hope to get a 
good return for the moneys invested.

So far as Rs. 1,200 crores of deficit 
financing is concerned, practically every 
hon. Member has meritioned it. I need 
not try to enlarge upon it. The whole 
point is that during the last two years 
of the first Five Year Plan we have 
induldged to a certain extent in this 
deficit financing. As I saw the budget 
figures when we were discussing the 
budget for the current year. I think 
it was estimated that during the year
1955-56 the amount of deficit financing 
was something of the order of Rs. 368 
crores, and I am not quite sure ŵ hat 
it was during the period immediately 
preceding that, that is during 1954-55. 
Whatever that might be, the position is 
that the prices today of essential com
modities have not gone down, in spite 
of the 20 per cent increase in agricul
tural production, in spite of the 6
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million acres fo land which they say 
has been brought under irrigation. The 
prices of foodgrains are still high in 
Delhi itself, why go elsewhere ? I 
made it clear a few days ago also in 
the committee itself. My contention is 
that the deficit financing which are in
dulging in is the direct cause of the 
high prices, and if w'e indulge 
in more of it— p̂erhaps it will not 
be Rs. 1,200 crores because my 
fear is that here there is a gap of 
Rs. 400 crores, but the hon. Prime 
Minister was pleased to state here the 
other day that this Rs. 400 pores gap 
would not be there if we step up our 
agricultural production ; he was d^nite- 
ly of tiie opinion, if I understood him 
correctly that we can so increase our 
agricultural production that we will be 
able to export foodgrains to other 
<x)untries and thereby we would get 
some resources which would cover 
this Rs. 400 crores gap— the j^ition 
would become worse. I do not think the 
position would be as mentioned by the 
Prime Minister. So far as the question 
o f getting any additional money from 
increased agricultural production is con
cerned, my friend Shri Asoka Mehta 
has illuminated the i^int very ably, and 
I will not go into it. My fear is that 
instead of meeting this gap, instead of 
getting these Rs. 400 crores as we ex
cept them to come, probably a time 
will come when we will have only the 
option of either levying additional taxa
tion to the extent of Rs. 400 crores, or 
of adding it to our deficit financmg 
figure, raising it from Rs. 12 to Rs. 16 
hunderd crores— may be a little more if 
the foreign resources are also not forth- 
xjoming to the extent we believe they 
will come, and this will result in still 
^eater deficit financing with all its 
inflationary tendencies. An idea has 
been mooted that because we are in
dulging in this deficit financing, we must 
re-impose controls. Quite a lot of dis
cussion was there in the committee it
self as you know. Sir, You were also 
there. But the point is that the people 
as such have seen these control working 
for a number of years now during the 
war and the after. They feel that con
trol would be very irksome and a lot of 
difficulties will arise, a lot of favourit
ism and administrative difficulties will 
come in the wake of these controls 
i^bich make them very difficult not only 
<of adoption, but also of satisfying tl^ 
people at large.

That is why the resources position, 
to my mind, is not very proi^rly work
ed out, and if we are not quite clear in 
our mind as to what we are going to 
get, as the years advance each year 
we might have to whittle down the 
Plan in certain sectors which are more 
important, and at that time we might 
find it very difficult to choose the sectors 
which we can do away with or curtail, 
or we will have to indulge in deficit 
financing to a larger extent leading to 
the difficulties which come in its wake:

So far as spending is concerned, 
naturally this is also to the extent of 
Rs. 4,800 crores, out of which agricul
ture and community development is al
lotted Rs. 568 crores and irrigation and 
power Rs. 913 crores. I have nothing to 
say about industries and mining be
cause, as it has been rightly said in the 
Plan itself, I believe the future of this 
country lies in heavy and large-scale in
dustries to the extent that we can pro
vide them. Therefore, I think so far 
as this figure is concerned there can be 
no doubt that it is not on the higher 
side as some people might think.

So far as agriculture and community 
development are concerned, the figure 
of Rs. 568 crores is split up into vari
ous things, for example into agriculture, 
forestry, community development and 
so on. I believe for the community de
velopment programme the outlay in the 
First Five Year Plan was something like 
Rs. 90 crores. In the Second Five Year 
Plan the outlay for this is, I believe, 
put down at Rs. 200 crores. Although 
the idea is laudable, although I agree 
to a large extent with the Prime Minis
ter when he said that so far as this 
community development is concerned, 
not only will it result in improvement 
in agricultural production, but it can
also set itself the task of village and
small-scale industries, I am of the view 
that unless the administrative structure 
at the level of the district and the level 
of these community projects is suitably 
revised and is suitably modified, better 
results will not be forthcoming, and 
this additional investment would not
give us that much surplus in the direc
tions in which we visualise them today. 
I will come to the question of adminis
trative structure a little later on.

The second point that I wanted to 
make was the allocation to social ser
vices in relation to the size of the Plan. 
We have got Rs. 945 crores provided 
for social services in this Plan, out o f
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which so far as education is concerned, 
ihe aUocation is Rs. 307 crores or 6.4 
per cent My feeling is that we are al
ready under-spending or we have under 
spent on educational facilities during 
the First Five Year Plan. The result 
has been that there is a large-scale illi
teracy in the country. The mass of the 
people are illiterate and hence unable 
to understand the working of the Plan. 
A  lot of criticism has been made here 
against the Planning Commission saying 
that it does not reach the village, it does 
not educate the people properly about 
the benefits of the P l^  and so on, but 
to my mind the basic or the chromc 
difficulty is that the people are not 
educated enough to understand. We 
have supplied them charts. I have seen 
many reading rooms in the mofussil vil
lages where charts have been placed 
on the walls. There are other booklets 
going round. But with the chronic 
difficulty is their being able to under
stand, in their being uneducat^, the 
point remains, and it will remain as 
we proceed along with this Plan, as 
long as the literacy percentage remains 
low. The masses are uneducated, and 
in this Plan out of such a large total 
outlay, we have not provided, to my 
mind, enough money for education, with 
the result that in the long run we will 
have a mass of uneducated people in 
this country which will not be a good 
sign or a healthy sign for the progress 
o f democracy.

Having said that about the expendi
ture side, I would like to say a few 
things about unemployment. This ques
tion has been very brilliantly discussed 
by the speakers who have preceded me.
I would not like to add very much to 
what they have said except this that 
when we see this Plan we to d  that the 
national income has risen from 
Rs. 9,100 crores to Rs. 10,500 crores in 
1956. By 1961 it would have risen to 
roughly Rs. 13,500. This is good so 
far ^s it goes, but with this increase 
in the national income there is a sim^- 
taneous increase in our population which 
stands at 384 crores now and is expect
ed to go up to 400 crores in 1961. With 
the increase in population even if we 
provide opportunities for employment 
to the people in these Plan periods, there 
will always be a lag, a left-over, some
thing left behind and that process will 
continue and unemployment therefore 
^rows. What happens is that the ex
pansion of employment opportunities is

not conmiensurate with the increase in 
population and unemployment is there
fore the direct result. Now India, as has 
been said in the Plan, has 70 per cent 
of its people engaged in agriculture. 
My hon. friend Shri Sodhia said that 
20 crores of people out of 36 crores 
are engaged in agriculture and they 
must be contacted. He has not men
tioned that in this 70 per cent of people 
living on agriculture, many are living 
at wages or at incomes which are not 
conductive even to giving two meals a 
day. Why is this so? This is so, be
cause, so far as agriculture is concern
ed, it has not been taken, the concept 
has not been to take it, on an industrial 
basis. It is also an industry and we must 
try to see how many people can be 
absorbed in it and how many people 
would be surplus to it, so that they can 
be absorbed in some thing else. Now, 
we see in this Plan that a begin
ning has been made. How has it been 
made ? It has been made in a way that 
it is proposed to fix a ceiling on a ^ -  
cultural land. Then certain agrarian 
laws have been passed that a tenant will 
not be deprived of his holding, that 
so much land must be available for 
the tiller of the soil, and so on and so 
forth. But these laws vary from State 
to State. Now, I agree that conditions 
are not the same in every State. Pro
bably, in an area which is irrigated, or 
where intensive cultivation can be made, 
even 5 to 6 acres of land can give a 
living to a man, but in a place which is 
barren, even 30 acres of land will not 
give a man the wherewithal to earn 
for himself and his family. Then, it is 
necessary that we must see that we lay 
a ceiling in each State. We must say 
that henceforth so much of land only 
will be available for each individual or 
family, and so far as the extra land is 
concerned, that must be redistributed to 
the landless, or the State can take it 
over. We must release from agricul
tural occupation those people who are 
tilling the soil simply because they 
have nothing else to do.

Once you release those forces which 
are at present tied down to agriculture, 
what is going to happen to the surplus? 
That really is the basic point to my 
mind about this whole unemployment 
problem. When you release those peo
ple how are you going to give them 
opportunities to work elsewhere ? Once 
you put a ceiling on land, how are you
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going to absorb those extra forces in 
other activities ? So, the most important 
question, to my mind, is has our deve
lopment resulted in a transfer of a part 
of our working forces from agriculture 
to secondary activities? Whatever wc 
may have done in the last five 
years, have we been able ’to so adjust 
eur economy that whatever additional 
forces were available in agriculture, wc 
have taken them out of it simply to 
make agriculture more lucrative, be
cause land is really the basic problem 
in India. Millions of our people live in 
villages. Have we been able to give 
these people who have been living' 
on a very low level of subsistence, other 
opportunities? My view is that, looking 
at this Five Year Plan as a whole we 
have not been able to do so. Therefore, 
I am not at all hopeful that as the struc
ture of the second Five Year Plan is 
before us we will be able to achieve that 
even in the second Plan period unless 
we work out a very precise data of agri
cultural holding in each State and lay 
down a ceiling on land in each State 
and provide opportunities in the secon
dary sector to those people who are 
not in agriculture and also make some 
provision for the extra population that 
is coming year after year. Unless we 
do that, the unemployment problem will 
not be solved.

Having said that I would like to say 
a few words about the administrative 
machinery which is necessary for work
ing out the Plan. The administrative 
machinery is responsible for translating 
the policy of Government into actual 
practice. We draw up this plan, dis
cuss it in Parliament and are willing to 
spend so many crores of rupees on it. 
But the question comes after the policy 
stage when it is put into practice. Is 
there adequate link between, our ad
ministrative personnel and its actual ful
filment? Is our administrative struc
ture today geared to cope up with the 
execution of the plan ? To my mind it 
is not. To my mind the administrative 
structure, our services, are today lab
ouring under three chronic defects. 
Firstly, insecurity of service, secondly, 
absence of integrity and thirdly large- 
scale political influence. I have not the 
time to go into these in great detail.

Shri B. S. M arthy: Is not the third 
responsible for the second ?

Shri ABmdchaiid: I am just coming 
to that.

There is no doubt today that in the 
services at the State level— I do not 
know what the position today at the 
Centre is— apolitical influences are play
ing a large part in their thinking and 
acting. 1 know— I cannot vouchsafe for 
it in other States— this so far as my 
area is concerned. I can give any num
ber of examples to show that the ser
vices are losing not only their initia
tive, but also a will to work, because 
they are not allowed to work except in a 
certain way on account of political in  ̂
fluences that comes into play. If they 
try to tackle a problem in a way which, 
is free from political influences, those 
political influences see to it that either 
they do not function in the manner 
they are required to by law, or by Par
liament and all of us here, or they have 
insecurity dangling over their head like 
Damocles sword. They are either trans
ferred or put at a lower level; their 
seniority is not taken into consideration. 
So many other things go into the pic
ture.

The other thing is the absence o f  
integrity. I do not say that it is a 
disease, which cannot be cured. If it 
were so, then we could have said good
bye to all our development plans. But 
the disease exists. The Plan is there. 
The Plan has made provision for it. 
It says that there are agencies to check 
corruption. The Plan has made provi
sion for the integrity of government ser
vants. There are the Government Ser
vants Conduct Rules according to which 
an officer cannot purchase property be
yond a certain limit, and even if he 
does so he must report it to Govern
ment. But the checks are not enougji. 
But here again somehow or other the 
political influences are working. This is 
a matter which, in my opinion, must be 
carefully analysed; this is a matter 
which must be taken up by Government 
here at the Union level, because I think 
this is the only structure which can 
rise above political thoughts and con
siderations. We must m ^ e it clear to 
the State Governments as well as to 
the administrative machinery that is 
functioning there in those areas thatsa 
long as an officer works honestly, as 
long as he works for the fulfilment of 
his task, he must not be hampered, he 
must not be hindered, or slandered. He 
must be kept away from these influenc
es, so that he can put this Plan into * 
operation and thereby bring happiness to 
millions of people who are in their 
charge.
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Lastly about the district administra
tion and I will resume my seat. The dis
trict administration is the pivot of the 
whole administrative structure in this 
country. On the eflSciency of the dis
trict administration lies the success or 
failure of the Plan. I am glad that a 
lot of study has been made. We find it 
stated here that non-official opinion 
must be given more and more opportu
nities to come and coalesce with the 
administration at the district level and 
work as partners for the fulfilment of 
the objectives of the Plan for the rais
ing of the standard of living of the 
people of this country. So far so good: 
but the question is, is the district ad
ministration, as it exists at present, fit 
to undertake this task : I was just look
ing through one of the books and I find 
— I am open to correction— that there 
are 319 districts in the whole of India—  
the total number of districts is 319. Now 
in many of these districts— at least I 
know about my part of the coimtry—  
we still do not have district officers of 
the necessary calibre. So far as PartC  
States are concerned, I can say with 
certainty that there has been a lot of 
dilly-dallying with the integration of the 
services oi these states with ad
joining larger States so much so, that 
in certain of tiie States we have today 
got district officers who are neither of 
the Indian Administrative Service, what 
to say of either services? Sometimes, 
they are totally ignorant in law, or total

, ly ignorant about financial procedure 
and so on. And here, we have crores of 
rupees put into their hands to execute 
these schemes, which in my opinion, they 
would find it very difficult to do, be
cause they are not properly train^.

So far as the lower structure is con
cerned, namely the panchayat structure, 
unfortunatdy^ enough emphasis has 
not been put on it so far. The Plan, of 
course, says that the panchayats must 
pay an increasing role in the district |dan 
and the panchayats must be associated. 
But here also, we must have a uniform 
law for the election of these pancha
yats, and we must have a uniform code 
for the giving over of certain sums of 
money to these panchayats, whether 
they are percentages of the Iwd rev^ue 
or other taxes. We must make these 
panchayats feel that as the representa* 
tives of the people their help is wanted 
in the district plan, and with them we 
must associate the other elected repre
sentatives also, thereby giving a fillip to 
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whatever is there. If that is done, I am 
sure this Plan would have much better
chances of success.

Swami Ran nda Tirtha (Gul-
berga) : It is a proud privilege to parti
cipate in the debate on the Second Five 
Year Plan, because it is going to decide 
the destiny of millions of people in this 
country.

We have been supplied with ample 
information in a big volume and other 
ancillaries, and they form really an ex
citing reading and not a dull one. With
in the short time at our disposal, we 
have been able to probe into the lite
rature to some extent, and having done 
so, I stand here to give certain ideas and 
suggestions if possible to those who 
have laboured to make the Plan what 
it is.

The impression left upon me is that 
the planners have laboured hard; with 
aU the expertness and the ingenuity, they 
have planned well. I take this'^ppor- 
tunity of congratulating all those, in
cluding the Planning Minister, and also 
those who have helped him in bringing 
out before the people this scheme of 
future development.

But there is one small observaticHi 
which I would like to make in this 
regard. We know that every plan whidi 
deals with the lives of millions has to 
have a perspective. So far as that pers
pective is concerned, it is clear that we 
want to evolve our own developmental 
schemes in a democratic w a y ; and fur
ther, we want to minimise the dispari
ties, remove the inequalities, and create 
a new social order where there will be 
no classes and there will be no distincr 
tions. So far as that f«rspective i* 
concerned, it is quite alnghL In view 
of this perspective, we also know that 
the programmes to be initiated will have 
to be of a long-range character and 
also a short-range character.

However, there is one thing which I 
would like to bring to the notice of the 
hon. Members of this House. I quite 
agree that there is a development-sense 
or a development-consciousness generat
ed amongst the people. That has to be 
admitted. You may go to any part of 
India, and you will l^d people there 
wanting something. That is there. But 
to can this a pe<^e’s plan is to claim 
something which the Plan does not de
serve, in the seilse that tins has not 
been planned at the lowest level, namely, 
the village levd.
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Having been in close association with 

those whose task was to plan at various 
levels, I know that as compared with 
th& First Five Year/Plan, the Second 
Five Year Plan hai been dealt with 
by various persons, bodies, representa
tives, organisations and at government^ 
levels also, and therefore, it is // the 
nation’s plan. But so far as the people 
at the lower strata ^ e  concerned, I do 
not think they have been associated ^  
with the M anning; they could not be, 
perhaps, ^ u t the Plan has to be for 
those people who are at the last rung 
of the ladder.

Planningy^ the scheme suggests to 
us, is to be^a continuous process. It has 
to take into consideration the non-mate
rial aspects of life also,i social, cultural 
and otherwise. If that is the ccmception 
of planning, if that is the conception 
of an int.egrated plan which touches life 
at allHpoints, then, there is scHnething 
wanting with this Plan.

I would just like to point out what 
I feel about the Plan as a layman./ I '*̂ '1 
am not an economist, though I have ^  
tried to study something of economics.
I cannot claim therefore to have that 
fund of knowledge andV^orm ation 
which an econ(miist like Shri 
Mehta, possesses, though I could not 
follow all that he said, when he was 
speaking here.

The people today/are in a mood of 
expectancy. They expect something and 
are waiting for what the nation or Gov- 

‘ emment is doing. In this mood of ex- 
pectancy^ow  do we touch the impor- 

""tant cord'o f the human life ? The oilier 
day, when I was reading a. certain 
newspaper, though much r^ance coidd/ 
not be placed upon it, I found one 
significant observation, namely, that 
production is growing. Yes. Who says 
it is not increasing? It is qji^eat thing 
that we have added to th^^roduction, 
agricultural and industrial ^id so on̂
We have grown fat. But we are growing 
pale. There/is not that ^ow of having 
advanced in those whose advancement 
should be assured.

If income has increased, I a sk : 
Whose income has increased ? I^jjjroduc- 
tion has increased, in which sHtOT has 
it increased? I would like to say, this 

- much. I know the Planning Minister 
very well, intimately well;/he is more 
progressive in his outlook man many of 
us can claim to be. But there is some
thing in the whole hierarchy on accounlj^

of which the progressive ideas have 
not made much headway in the actual 
planning, or implementation or even 
the results.

I would like to giveflust one small 
instance. I attach the greatest import
ance to' it. I have had something to do 
with that problem, namely, the land 
problem o A h e  agrarian problem. In all 
sincerity, iV o u ld  like to plead with the 
Planning Minister, the Prime Minister 
and those who have something Xo 
with this Plan, do not for God’s sake 
leave the problem to the Sta.te Govern
ments, because they are hedged in by 
various forces, and th^jfoost progressive 
laws visualised will be ^ feated  by the 
conservative' elements which have en
trenched themselves into the State machi
nery. I say this with the fullest iense of 
responsibility.' What has happened in 
Bihar ? The land legislation seems -to 
have evaporated there. Why? Cannot the 
Planning Commission, the Government 
of India/£r the Planning Minister say 
that the xeiling must be5 applied within 
a particular period,' otherwise the man 
at the lowest rung of the ladder^s not 
going to get any benefit after being pro
mised , all these things ? The Prime 
Minister said he was against a ceiling 
on income. W ell,Vhe feels that way.? 
Nobody can stand in his way. But I 
say, why? Why do you refuse to im
pose a ceiling on income? This ceiling 
on income does not mean distribution of 
poverty. Ultimately, I say if India is * 
poor, if poverty is there, if plenty is 
wanting, just as we want the people to 
share plenty, what is wrong, what is 
immoral, in asking the people to share 
poverty ? Is it not moral ? I say with 
all the sincerity in me that if India is 
wanting in something, it is this. Let 
the people feel that those who are well 
placed are prepared to share their wealth 
with those who are down-trodden, who 
are under-dogs. That moral tone is lack
ing in the whole economic structure, in 
the whole economic development, of 
this land.

The one man, the saintly Vinoba, has 
created it. Let us learn something from 
him. Let us learn why he is asking the 
whole nation to share whatever we may 
possess. After all, if India is to cut a 
new line, a new social order, if India 
is to ^ve a new message to the entire 
humanity, it is cwdy on the basis of shar
ing what you possess with the rest who 
do not possess. That is one ptrint which 
I wanted to make in this regard.
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Secondly, we know that the socialist 
pattern of society is not an institution^ 
pattern like a danocratic society. It is 
a  way of life. Now, what is- going to 
be the way of life? I have no quarrel 
with the private sector. Let it prosper, 
if it functions within the orbit of the 
national interests. But there cannot be 
any concentration of wealth over and 
above a certain ceiling. Why don’t you 
plan to that extent? Why should there 
be a hesitation in regard ? That is the 
complaint I want to put before the 
Planning Commission.

This is an ambitious Plan. I am not a 
cynic. I know, after having gone 
through these big volumes, as tar as I 
could, that it is going to change the face 
of India; I have no doubt about it, that 
India will make tremendous progress.. 
But what I am anxious is that that pro
c e s s  should not touch the person, the 
•citizen, who is now the lowest, who 
has no wherewithals of life. Now, that 
seems to be absent in this. I know some
thing of Hyderabad. As the President 
of HCC then, I said I could not shoul
der the responsibility of the organisa
tion unless Jie land problem in Hydera- 
•̂ ftd was solved here and now. But then 
what ? The ceiling is there. It takes so 
much time for actual implementation. 
As my hon. friend, Shri A. K. Gopalan, 
said, it is quite true that there were divi
sions and divisions and divisions. The 
surplus land was something quite small, 
quite meagre. I do not know what the 
actual figure is. Even today the actual 
figure has not been arrived at The pro
cess is continuing. Therefore, I say, do 
not leave tlais problem to the sweet will 
of the State Governments. I have no 
grudge or complaint against any State 
Government. But the progressive role 
that this House can play, and the Plan
ning Commission can play, and the 
Prime Minister with his tfynamic perso
nality can play, is absent at A e  State 
level.

Therefore, I say that fundamental 
matters which are so vital for ushering 
in a just social order must be dealt 
with at the national level and not left 
to the sweet mercies of State Govern
ments. I am quite definite about that.

The objectives have been very cleariy 
set. But there is one thmg which I would 
very humbly suggest. The question of 
unemprtoymrat is fliere. We are pro
mised 8\to 10 million newly created

jobs. There is some clement of uncer
tainty about this figure. I have no sense 
of complaint about the Finance Minis
ter. I am not afraid of deficit financing;
I am quite confident that in his hands 
the economy of the nation will have a 
smooth and safe sailing. But the prob
lem is tremendous. The question of 
Hjnder-employment in the rural areas is 
also of e q u i importance. Now, how 
is it going to be solved ? You have pro
vided Rs. 200 crores for small-scale and 
cottage industries in the Second Five 
Year Plan, if I am not mistaken. I do 
not m ind the amount also. But do y w  
agree that in (wrder to give substantial 
employment— I do not say full employ
ment— to the rural sector, the pattern 
of the Plan is right? If you a g ^  that 
cottage and small-scale industries are 
the only panacea and nothing else, then 
you have to change the pattern of your 
Plan to that extent. That is how I fed, 
and unless that is done, I say you will 
be creating, I do not say false hopes 
but hopes, which may not come true.

The question of employment is inti
mately related to the pattern of educa
tion. Here we want to solve the prob
lem of unemployment and there the edu
cational factories are throwing out peo
ple who will find no job or who arc fit
ted for no job at all. This education
al pattern must be closely related to 
the developmental pattern. The Plan 
admits it. Then why not gear it up ? I 
say with the fullest sense of responsibi
lity that the educational reorientation 
is as important as, even more impor- 
ant than, the addition of a few yards of 
cloth or a few tons of foodgrains. Let 
me tell you with all the emphasis at 
my command that I would like the 
educational pattern to be reorientated.

One thing more and I shall close. 
People’s co-operation has been sought 
Well and good. All pc^itical parties 
have come forward pledging their co
operation for the sucessful imple
mentation of this Plan, though they 
may have got their own points of criti
cism. The point is, how is this enthu
siasm going to be generated ? I gave 
one suggestion. Let there be a feeling 
that those who are privileged are giv
ing up their privileged position in order 
to uplift those who are un-privileged. 
That is the first thing. The second thing 
is this— -it is a painful admission, no* 
concerning one party, not the Govern
ment alone, but the whole nation, the
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whole public life. We talk of corrup
tion ; I know that there is ample cor
ruption in the administrative machinery. 
Corruption is in the public life itself. 1, 
you and others, who have to deal with 
the problems of the people must know 
clearly that it is purity of conduct, 
purity of the position you hold, wheth* 
as a Member of Parliament, a Minister, 
a member of the Planning Commission, 
a commissioner or a collector, that is 
demanded of you. It is an onerous task, 
and an that is expected of these posi
tions is that every ounce of energy goes 
for the betterment of the downtrod
den and the unprivileged. But we know 
that because of our positions we exert 
undue influence on the administrative 
machinery, we divert the programme 
from one part to another as that would 
benefit one particular constituency. I am 
speaking all this from exj»rience and 
with fullest sense of responsibility. Then, 
those for whom the Plan is meant are 
disillusioned, frustrated or they lose faith 
in it. Losing faith in the democratic way 
of life is the most dangerous thing which 
we shall have to face. I remMnber that 
remark made by Shri C. Rajagopala- 
chari, when he assumed the Chief 
Ministership of Madras some years 
back— “I shall have done my duty if 
I can give to the people a less corrup
tible machinery and a more efl&cient 
administration.” Added to it, I say a 
more honest public life.

Mr. Deputy-Speaker; In addition to 
the amendments edready moved on the 
23rd May 1956, there are some other 
amendments also.

Shri Sfvammthi Swami (Kushtagi): 
I beg to move :

That in the resolution—  
add at the end :

“but is of opinion—
(a> that development programmes 

in rural areas should get pri
ority over urban and industrial 
development so as to bring 
about economic stability in the 
country as a whole ;

(b) That too much deficit financing 
will give rise to infiati(mary 
conditions which might be
come uncontrcdlable and 
smash the progress of the 
country;

(c) that backward areas and back
ward classes of people should 
get preference in the matter of

allotment of funds and vari
ous schemes in order to raise 
the economic standard of peo
ple to the minimum that is 
necessary to bring about 
equality in the country;

(d) that cottage and anall-scale 
industries should be made self
supporting by the creation of 
an economic market for goods 
manufactured by them; a ^

(e) that the Service personnel 
should be engaged in various 
socio-economic activities of 
the country so that the idle 
man and machine power of 
military may be fully utilised.”

Shri N. Sreekantan N w  (Quilon cum 
Mavelikkara) : I beg to move :

That for the original resolution, the 
following be substituted :

“This House, while recording its 
general approval of the objectives 
contained in the Second Five Year 
Plan as observed by the Planning 
Commission, resolves that modifi
cations be made on the following 
lines in order to improve upon the 
principles and programmes of the

(i) While tolerating the 
Private Sector in light and consu
mer goods industries for a short 
time to come, all private ventures 
in A e basic and heavy industries 
should be nationalised.

(ii) Ceilings on total wealth, 
dividends, incomes, land-holdings 
etc. should be imposed.

(iii) The small man ^ u l d  
get much better returns for his 
efforts and the rich should be tax
ed heavily on a graded scale in 
order to bring in the major portion 
of Rs. 4,800 crores required for 
the Second Plan.

(iv) The Plan should not at 
all place any reliance on foreign 
aid.

(v) The backward regions 
and thickly populated areas must 
get^avoured treatment in the Plan.

(vi) The developmental and 
constructional activities should be 
so co-ordinated as to absorb all 
existing hands in tiie Damodar Val
ley CorpOTation and other Pro
jects and in the Ordnance Factories 
without throwing them out of ser
vice even for a day. ^
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(vii) Greater attotioii should 
be paid to solving urban and rural 
unemployment as wdl as educated 
unemployment.”

Shri Gadilingana Gowd: I beg to
m ove:

That for the original resolution, the 
following ^  substituted :

“This House while approving the 
objectives, principles and pro
gramme of developmrat of the 
Second Five Year Plan is of opinon 
that the experience in working the 
First Five Year Plan has shown that 
implem^tation is not effective and 
that the schemes remain nice only 
on papers.”

Mona AbdoUabhai (Chanda): 1 beg 
to m ove:

That in the resolution—  
add at the end :

“and calls upon the nation to 
take it as sacred duty to carry out 
the plan so as to achieve the tar
gets before time.”

Shri S. V. Ramaswamy (Salem) : I beg 
to m ove:

That in the resolution—  
add at the end :

“and calls upon the Nation 
to strive its utmost to make the 
Plan an unqualified success.”

Shrimatl Sushama Sen (Bhagalpur 
South): I beg to move :

That in the resolution—  
add at the end :

“and further suggests that A e 
Social Welfare Board should take 
necessary steps to solve the beggar- 
ry problem which is growing at an 
alarming rate ^ecially in urban 
areas.”

Shri Deogam (Chaibassa— Reserved
— Sch. Tribes) : I beg to m ove:

That in the resolution—

add at the end :

“but is of opinion that the Plan 
has failed—

(i) to fix the remuneration 
of teachers of a]l stages on par 
with the other services requking 
equivalent qualifications;

(ii) to provide for all pcM- 
sible steps to be taken by State 
Governments from within their re
sources for the improvement of 
the lot of the teachers;

(iii) to provide for free and 
compulsory primary educaticm;

(iv) to take special measures 
designed for the welfare of the 
Backward Qasses ; and

(v) to raise the lot of the 
common man in the villages.”

Mr. _
ments are also

r : These amend- 
sfore the House.

Siiri U. C. Pafnalk (Ghumsur) : 
After the attainment of political free
dom, it was but just and proper that 
our country and government shoidd 
interest themselves in planning for 
socio-eccmomic improvement of the 
country, that is, in trying to plan for 
socio-economic freedom for the suffer
ing masses. We are grateful to Gov
ernment for the First Five Year Plan 
which, in spite of certain handicaps and 
shortcomings, should be treated as a 
landmark in our national history. The 
draft of the Second Plan that has been 
presented bears testimony to the 
thought bestowed upon it by the plan
ners, to the in t^ st in national uplift 
etc. But there is an important aspect 
of planning which has somehow or 
other been lost sight of by our plan
ners, both during the First Plan and 
during tiie Second Plan. That is per- 
h ^ s due to the fact that our adminis
trative machinery during the British rule 
was accustomed to a particular ap
proach. It was accustom^ to think of 
the different wings of our national life 
as different subjects, as being in mutu
ally exclusive air-tight or water-tight 
compartments. The two major wings of 
our national life, the civilian and the 
defence, were completely left s^arate. 
Defence was a non-votable subject and 
the other department had no business 
to pry into the Defence Organisation. 
You will find that every counl^, during 
recent years, which tries planning, which 
tries national reorganisation, tries to 
correlate the two wings of national life 
to ensure greater economy and greater 
efficiency in the execution of the diffe
rent socio-economic plans. Not only 
in other countries, but even in our 
own country, during the British rule, 
when the two wings were separate, a 
great thinker, Shri Visveswarayya, 
thought m terms of the two wings be
ing co-ordinated. Even in those days
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when the Britishers wanted these two 
wings to be kept in two exclusively se
parate compartments, Shri Visveswar- 
ayya conceived the idea of having a 
co-ordinated plan. He took tiie expen
diture on defence to be part of the 
national expenditure. In the course of 
his plan, at the end, he says :

“If the operation of the plan 
system proceeds uninterruptedly 
for a couple of decades on the 
scale and in the spirit indicated, 
the three fundamental arms of 
the country, namely education, in
dustry and military training will 
have been adequately suppUed and 
very notable progress made to
wards economic recovery and 
nation building.*’

In every country, for instance, educa
tion in the Defence Organisation is 
treated as a part of national education 
drive, social education drive and 
technological education drive. It is the 
Defence Organisation with its disciplin
ed forces, with its excellent facilities 
for educational training, that can do 
this. In every country there has been 
an attempt to correlate education in 
the army and other services with edu
cation on civil lines, general education 
and technological education. Here we 
are told that education is a State sub
ject, and the Centre has very little to 
do with it. I do admit that education 
is a State subject, and except at certain 
levels and for certain purposes, 
the Centre is not interested in educa
tion. But it maintains a large army 
and a huge navy and an air force 
through which education and technolo
gical progress could be achieved. It 
does not debar the Planning Ministry 
taking into consideration how other 
countries have devdoped education 
through their Defence Oragnisations. In 
the U. K. the scheme for army educa
tion began in 1840 and army certificates 
of education were issued from 1860 
onwards, and the efficiency with which 
cardinal reforms could be introduced 
was due to the fact that education was 
a programme of the army. A  number 
of Commissions were established and 
they raised the army education stand
ard to the standard of the civilian edu
cation so that certificates and diplomas 
from the Defence Organisation on edu
cation, technological and general, were 
treated as on par with similar certifi
cate on the civilian side, w ^  the lesult

that every Defence personnel, after a 
service of four to seven years, was 
anxious to go back to civilian life and 
get absorbed with the civilian Hfe. 
They have got E.V.T. courses and some 
other courses ; in fact, a very large part 
of the Defence expenditure in U. K. 
is spent on army education. We are told 
that our Defence education was based 
on U. K .’s model. But at the same time 
we have not got an educational wing 
in the Defence Forces. You started a 
nucleus in 1939 and at that time a few 
professors and others were recruited. 
Then it was given up. Now you have 
got Havildars and others to go on with 
the education, which is of a nominal 
nature, with the result that a man hav
ing the so-called education in the 
Defence Organisation finds no suitable 
avocation in civil life. So, he tries to 
mark time till he completes his army 
period. In America, the education pro
gramme in the E)efence Organisation 
is being given very h i^  priority— the 
education and information progranmie,, 
the informative motion pictures, radio 
pro^amme and pamphlets, the army 
service school programme, the army 
areas school programnje,— and thou
sands of service personnel are gradua
ting every year. Similarly, the USSR ini
tiated its adult education and technical 
and vocational training courses mainly 
through the defence organisation with 
its very first five year plan. A  Russian 
conscript who entered the army course 
as an illiterate returned after 2— 4 years 
to civilian life a new man, highly edu
cated with a fund of general l^owledge 
as wdl as ^ecialised training. The 
Chinese People’s Liberation Army— t̂hê  
CPL as it is called— started two non
military programmes in 194S^the edu
cation programme and the national 
labour programme. They started with 
five hours a week and they gradually 
increased it to twelve hours. That is a 
planned offensive against illiteracy 
through the armed forces with a three  ̂
year plan and it claims to have achiev
ed wonderful results. The work of 
the PLA as the labour force has ended 
in splendid results in the construction 
of dams, reservoirs, roads and bridges.

3 P .M .

I have given two examples from this 
side and two from the other side to 
show that the education programme is 
given the highest priority in the defence 
organisation because you have got train
ed and disciplined personnel. You have-
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also got facilities for training. Why 
should not the Planning Commission 
take advant^e of the defence organisa
tion which is under the Defence Minis
try for furthering education in the 
country— social as well as technc^ogi- 
cal education ?

Similarly, in the defence organisa
tion here, in the twenty ordnance fac
tories, for the last three years, we are 
hearing pec^le being declared as sur
plus though they have not been re
trenched as the hon. Minister accused 
us. We have got twenty factories with 
wonderful machinery, most of them ly
ing idle. Our stre n ^  has come down 
to fifty per cent of the war-time 
strength. Still, about 10,000 and odd 
have been declared surplus. When we 
are talking in terms of more employ
ment for the people, why should our 
own factories, the biggest factory orga
nisation in the public sector, be re
trenching people and declaring them to 
be surplus though the percentage of 
workers has come down to fity per 
cent as compared to the war-time 
strength ? We have got an excellent art 
furnace and vei '̂ high frequency elec
tric furnace which are ten times more 
powerful than the similar one in Tatas. 
Stii!, it is lying idle. We have suggested 
that a number of things could be done 
in these factories— not merely toys but 
other things for civilian consumption. 
They can do, for instance, aJloys which 
are required for defence as well as 
commercial purposes. They are neces
sary for the manufacture of arms and 
ammunitions and other weapons for the 
service requirements or for private 
purposes. They constitute an important 
requirement in the machine world. We 
can easily get that done in certain fac
tories whose names I 4iave suggested to 
the hon. Minister. Special mention may 
be made of stainless steel which is now 
supplanting various items in the metal 
world. It is also required for civilian 
and defence industries. There is a grow
ing demand for it in the country. 
There was, during the war, production 
of a certain quantity of stainless steel 
in a particular factory under the De
fence Ministry but this production was 
stopped in 1949-50. Similariy, nickd 
and chromium wire which is an impor
tant requirement of both the defence 
and civilian industries was produced. 
An attempt was made to produce it by 
the Britishers in a particular factory but 
it was stopped after tiie war. Why 
should not our Planning and Industries

Ministries be associated with the De
fence Ministry in trying to produce 
them. The same is the case with non- 
ferrous alloys, aluminium alloys in 
particular. It is necessary for the civi
lian requirements and also for guns and 
other things. It can be produced here. 
Similarly, we are thinking of closing 
down a particular factory— cordite fac
tory— in South India whereas we are 
importing firearms, dynamites, and 
commrecial explosives which we can 
easily manufacture here and keep the 
factory going.

The Prime Minister has told us that 
certain industries are of basic impor
tance for our defence requirements. 
Certain metals also are like that. But, 
here our factories are lying idle with 
fifty per cent of the war-time strength. 
Still, you are not able to think in terms 
of taking up certain new items of pro
duction which can be done. You can 
not only keep those employees. Here 
are twenty factories. If you draw up a 
scheme in each of these probably thou
sands of our boys would be trained 
every year in some important techniqu
es. Our Planning Commission which is 
thinking in terms of new technological 
institute should also think in terms of 
utilising the existing twenty idle faco- 
ries for the purpose of training.

Similarly, what about your engineer
ing organisation ? In every other coun
t y ,  the military engineering organisa
tion is not only doing military work but 
it is also taking up a number of civi
lian items such as the execution of 
dams. etc. In America, for instance, the 
Alatoona dam was completed a couple 
of years ago by army engineers. In 
France, bridges and roads are built by 
army engineers. In our country too we 
have got a nucleus of the MES stalff. 
Most of them zire like the Major Gene
ral who went back to En^and a short 
time back ; they were all infantry offi
cers with three to six weeks’ train
ing. We have got a total of about 600 
men for the whole country in the three 
engineering centres. Over and above 
that, you have about 31 small units of 
120 men each; they are specialised 
units. Still 98 per cent of the military 
work in this country is being done 
through contractors and there are re
ports of a lot of corruption, nepotism 
etc. in these contracts. You do not think 
of taking up civilian works; you are 
giving 98 per cent of the military w o i^  
to the contractors with the result that 
even diiring the war emergency yoo
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will have to d^end upon the contrac
tors to take their people to places where 
you require strategic things.

All these . different organisations in 
the Defence M in is^  can be correlated 
with the nation-building. What I mean 
by correlation is this. Wherever with
out detriment to military efficiency you 
can do certain things, such cases, which 
are of the same type as defence works, 
could be taken up very easily by them. 
Our planners who are finding it very 
difficult to have a machinery to exe
cute the Plan will have the r i ^  
machinery if they can bring about co
ordination in these fields.

The times are gone when the Briti
sher wanted to keep our two wings 
separate. If our planners want the best 
machinery for planning, they must uti
lise the resources of the defence organi
sation. Fifty per cent of our entire ex* 
penditure is on defence. There are 
splendid men— t̂rained and disciplined 
men and splendid machinery and instal- 

^lations.
We have got a number of depots 

where very valuable materials are stor
ed. They lie exposed to the inclements 
of weather, without proper covering. 
IThey have been lying there for the last 
seven or eight years simply because the 
defence authorities have not been able 
to declare these as surjdus and our 
planning organisation is not associated 
with them. Some of us had the privi
lege of seeing some of these depots and 
we believe that they are valuable assets. 
You have got Rs. 600 or Rs. 700 
crores worth material lying without 
proper cover and without proper ac
commodation. Why should not the 
planners be associated with it?  If your 
strategic maps can be entrusted to two 
Britishers cm the Survey of India side 
and. in the engineering side, you can 
have 10 or 11 British officers out of 
20 as superintendents in your ordnance 
factories, why should not our Planning 
Minister, why should not the members 
of the Planning Commission, why should 
not the officers of the Ministry of Plan
ning be associated with the defence 
organisation ?

Then our Planning Ministry is find
ing it difficult to organise a proper plan
ning machinery in the whole country 
for the execution of our plans. Last 
time they tried through the Bharat 
Sevak Samaj and it has not been very 
successful. We have been suggesting all 
along from the Defence Study Oroop^

that you co-ordinate all the youth orga
nisations, that you tiy to give a sort 
of military training to them, that you 
cc^rdinate the Bharat Sevak Samaj 
with the National Volunteer Force or 
the present Lok Sahayak Sena, that you 
co-ordinate the Rifle Association, that 
you co-ordinate the scouts movement, 
put them all together and give them the 
basic milita^ training. You should uti
lise the basic military training that has 
been given during the last one year to 
about one lakh of NVF or LSS person
nel. You, Sir, and other Members of 
this House who were associated with 
the LSS organisation know with what 
enthusiasm this Lok Sahayak Sena was 
started and with what lead our Prime 
Minister wanted it to grow and to be 
organised. But, after one month’s train
ing, on which our Government is spend
ing so much money, the men become 
useless. They go home and lapse into 
their cultivation or other things; of 
course, they have the advantage of hav
ing got the basic military training and 
nothing else, except probably a few new 
habits acquired during the training. 
There is no follow-up or conti
nuation of the training. Why not the 
planners think in terms of utilising the 
five lakh National Volunteer Force that 
will be built up during the next five 
years ? Why not they main^in records 
with a view to organise them in groups 
of villages and to have them subsequent
ly absorbed in the nation-building 
organisation for various purposes ? They 
can also be utilised again as some sort 
of pioneers or some sort of auxiliary 
sappers in emergencies and for other 
purposes.

Similar is the case with every other 
organisation. Co-ordination of defence 
and planning would result in many 
advantages. We have been suggesting 
for a long time that when you allot 
money for ship-building or for coastal 
shipping for merchants’ navy, you 
should try to see that you give money 
on a nominal rate of interest and long
er time of payment as is being done in 
America, provided the construction con
forms to the specifications and designs 
given by shipping engineers. the 
technique of harbour defence has be
come a very complicated one and in 
other countries harbour defences are 
being organised by army, navy and the 
airforce with the civilian organisation 
coordinating their efforts. Here our 
harbour defence is entrusted only to the 
Transport Ministry with the result that
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the army, navy and the airforce are not 
co-ordinated with it.

Similarly, the Grow More Food 
Scheme, which is being done very well 
in China and which was attempted some 
7 or 8 years ago in this country, has 
been given up about 5 or 6 years ago. 
It is for the planners to consider why 
the Army Grow More Food Campaign 
was given up and why it has been fo u ^  
to be uninteresting. If, probably, you 
had done what China is doing, namidy, 
^ven a part of the product to the 
jawans who are producing the things, 
then you could veiy well have had an 
Army Grow More Food Campaign go
ing on throughly. But, here no part of 
:tiie products is given to the jawans with 
the result that they lose all interest 
Sometimes the Major Saheb would send 
them to Delhi with the result that tiie 
jawans had no desire to produce. There
fore, the Army Grow More Food Cam
paign was a failure. It is for our plan
ners, who are thinking in terms of agri
cultural development, to think also 
in terms of reviving the Army Grow 
More Food Campaign.

On the navy side also, certain units 
may be utilised for the purpose of deep- 
sea fishing. Deep-sea fishing would get 
some more money for the navy and, 
at the same time, it can help us in 
building up naval auxiliaries. Some 10 
years ago there was an Act passed in 
this Legislature for building up naval 

volunteers, reserves and au^aries. Till 
now you could not have them because 
there is not the right approach. You 
can have them only if the defence can 
be co-ordinated with planning.

Then, what about these c;r-servicemen 
and ĵc-service officers, you have got in 
them officers with trMning in command 
of men. When they come after short 
service, they go home and lapse into 
idleness. You have to utilise them. You 
have to utilise your ejr-servicie men. 
From that point of view the reorganisa
tion of the e;c-service organisation, the 
Soldiers, Sailors and Aviators Board, is 
also the concern of our planning orga
nisation.

Therefore, from every point of view, 
I would submit,— slater on with your 
permission, Sir, I would like to go into 
It when the details are examin^— the 
industries, engineering services, educa
tion and other things can be accelerated 
through the defence organisation with
out much of expenditure.

Slnri Ramachandra Reddi (Nelloi^) ; 
It is really heartening to notice that the

Government have been persistently and 
consistently pursuing the Plan and it is 
really laudable that they have been 
able to frame such a good Plan and 
place it before the House. No doubt, 
there may be a lacuna here or a lacuna 
there, but when the details of the Plan 
are discussed, probably some of these 
can be filled up.

One noticeable thing is that the 
Government does not hesitate to in
vite the co-operation of all people and 
all sections of people in A e country, 
including the sanyasis for the propaga
tion of the Plan.

When initiating the debate on this 
resolution day before yesterday, the 
Prime Minister has made a very signi
ficant statement in regard to this Plan. 
He said : “First of all, there can be no 
real, stable industrial economy in this 
country without a stable agricultural 
basis’*. I wish to dilate on this parti
cular subject with a view to invite the 
attention of the Government to the 
great importance of the agricultural eco
nomy of the country in preference to 
any other development. I do not for a 
moment think that the industrial policy 
will have a secondary place at all. But, 
on the other hand, I would suggest and 
emphasise the fact that the agricultural 
economy for some time to come cannot 
be given a secondary place.

In fact, food being the mainstay of 
the economy of the country, greater 
attention has to be paid for the produc
tion of food in this country. No doubt, 
in the First Plan it has been noticed 
with great glee and gladness that we 
have reached the target even in the 
second year of the Plan. I do not hesi
tate to tell the Government that it is 
not Plan alone that is responsible 
for this reaching of the target so soon 
as that. The seasonal conditions were 
fair and happy and greater food pro
duction was made available through 
timely rains and timely action of the 
agriculturists. It is not the Government 
alone that is responsible for the produc
tion of food to reach the target so soon, 
but also the other factors like the nature 
as wdl as the capacity of the agricul- 
rists are responsible for that. While it 
is so, and while it is very necessary that 
on the food front the fight has still to 
go on, secondary importance has been 
given to the development of agriculture 
and the wherewithal for the develop
ment of agriculture. There was, no 
doubt, sli^ t increase in food produc
tion from 54 million tons to 65 million
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tons under the First Five Year Plan. The 
target under the Second Five Year Plan 
is only 75 million tons. Evidently, the 
planners have not taken into considera* 
tion the vast growing population in tiie 
country and & e low purchasing power 
which was not able to secure as much 
foodgrains as were needed. The price 
factor was one that made the reaching 
of the target more easy. There was a 
comparatively higher price when the 
First Plan started and as such, every 
agriculturist was able to put forth more 
and more energy towards producing 
more and more foodgrains. It is no 
doubt true that the supply of fertilisers, 
to a large extent, has been able to 
help the agriculturists with the where
withal for improving agriculture. I 
would like to place greater emphasis 
not upon more agricultural o^rations, 
but on the need for the provision of 
irrigation facilities in the country to 
a larger extent than it has so far been 
possible to make.

The area under irrigation when the 
First Plan started, that is, in 1950-51 
seems to have b^n 51 million acres. 
In 1955-56 it is expected to reach 67 
million acres and in 1960-61, at the end 
of the Second Plan, it is expected to 
reach about 88 million acres. This is 
only a small area compared with the 
very large area which is still to be 
brought under irrigation. Apart from 
the dry and wet areas, according to the 
First Plan, there seems to be an area 
of nearly 98 million acres of cultivable 
waste in this country. This large area of 
nearly 10 crores of acres as well as the 
dry areas in the country have to be 
covered up by irrigation. While there is 
no plan for the reclamation of these 
cultivable wastes in the country, there 
is no bold plan for covering the un
covered portion in the country by pro
viding irrigation facilities. In fact, un
less irrigation is available and reclama
tion also goes hand in hand with that, 
the possibility of increasing our food 
production will have to wait. It is some
times said by the spokesmen of the 
Government that production of rice in 
this counti7  has not increased. They 
simply think of the traditional 800 
pounds an acre. It should be an 
area where there is no irrigation 
pfi^bility. In all places where irriga
t e  facilities have been secured, the 800 
pound figure has &hot up to nearly a 
ton which comes to 2,240 lbs. Even 
in small irrigation projects where inten

sive cultivation goes on, 3,000 to 4,000 
pounds of rice are realised. Apart from 
intensive cultivation that is now being 
very much supported and helped, ex
tensive cultivation on a large scale has 
to be taken up. Otherwise, the growing 
population will not be fed to the extent 
that it is expected to be fed by the Plan
ners. As such, any attempt to stint 
by way of reducing the allotment for 
irrigation development would be an un
wise thing. If you want to know the 
disparity in production, between an irri
gated area and an unirrigated area. I 
would only advise the planners or the 
Planning Minister to have a few sample 
areas t^ en up at random and find out 
the disparity. With irrigation, affluence 
comes. With developed irrigation and 
a few acres of land in his pos
session, an individual becomes happy 
and probably well to do. In a dry 
area, the owner of 100 acres would not 
be equal to an owner of 10 acres in 
an irrigated area. That being so, great
er attention has to be given for the 
development or irrigation in this coun
try. In the First Plan, a sum of Rs. 384 
crores was provided for irrigation, that 
is about 16*3 per cent. In the &cond 
Plan, they have provided Rs. 381 cro
res, that is only 7:9 per cent, for 
irrigation. That shows that the Govern
ment has not taken nicely to the idea 
of providing greater and greater irriga
tion facilities. If irrigation is assured, 
foodgrains, rice and millets, and even 
cotton could be benefitted. The improve
ment in the case of sugarcane 
will be noticeable. Vegetables and all 
those which constitute food for the 
man could be grown much more easi
ly. Sometimes it is said that it might 
be possible to grow all this by lift 
irrigation. Whoever knows anything 
about agriculture will say that direct 
irrigation is less costly and the cost of 
production from lift imgation will be 
higher by about 50 per cent. Electri
city, no doubt, may help to some ex
tent. But, it is not possible to take 
electricity imder the Second Plan to 
every village that is backward in this 
country. >A île a sum of Rs. 381 crc  ̂
res has been provided for irrigation, it 
seems that some of the spill over pro
jects are included in this amount. 
If that is so, new pjrojects under the 
Second Plan will be very few. I, there
fore, suggest rather seriously that every 
attempt should be made not to give a 
secondary place to irrigation projects, 
but to develop irrigation in the same 
way as industrial projects have been
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thought of. Then, you could 
enough food to the country. ^  has 
been pomted out by the 
there can be no i«al stable industrial 
economy in this country without a sta
ble agricultural basis.

For finding funds for further deve
lopment in irrigation worfe, one woidd 
say that we are already la c k ^  fonds, 
we are already running into deficit ana 
deficit economy has become the ordCT 
of the day. I am not an economist to 
discuss the wisdom or otherwise of a 
deficit economy. I would only 
diversion of c e r t^  funds from certam 
other aspects to irrigation,

Shri B. S. Miirthy: From what sec
tions?

Shri Ramachandra R edtf.: hon.
friend Shri B. S. Murthy wiU kindly wait 
for a minute and hear me. The ^ o u n t 
that has been provided m t o  
Plan for irrigation is Rs. 381 c r o ^ .
It must be possible if proper attration 
is paid and proper amdety is ^own 
to provide more funds for that In 
card to the N . E . S. a sum of Rs. 
crores has been provid^. i^ v e ry ^ y  
who is acquainted with the work of the 
N  E  S would feel that the money that 
is provided for them may not be pro
perly spent. With so many factore 
working there, with so many faulty 
ideas and thoughts prevaaing *ere, 
with mere publicity-mindedness that is 
fioing on in those areas, it may be a 
waste if this sum of Rs. 200 crorw is 
going to be spent on them. Perhaps 
it w ill be more profitable even to tho^ 
areas to provide more of imgation faci
lities and com m unications than mere 
national extension schemes.

like to continue?

Shri Ramacbaiidfa Reddi; I would 
like to have five more minutes.

Mr. Depnty-Speaker; He may con
tinue tomorrow.

Private Members* Business now.

“That this House agrees with 
the Fifty-fourth Report of the 
Committee on Private M em bra 
BiUs and Resolutions presented to 
the House on the 23rd May, 1956.

Mr. D epoty-S peakC T  I The question 
s :

“That this House agrees wi& the 
Fifty-fourth Report of the C ^ -  
mittee on Private M em ^rs B^s 
and Resolutions presented to me 
House on the 23rd May, 1956.

The motion was adopted.

Resolution rc Ceiling m ^

COMMnTEE ON P R ^ A T E ^ M -  
BERS’ b i l l s  AND RESOLUTIONS 

F i f t v - f o u r t h  R e p o r t  
^  N « g e ^ a r  P ra s a d  S M ia  (Hazari- 

bagh East) : I beg to move :

r e s o l u t i o n  r e , c e d i n g  o n
INCOME OF AN  INDIVIDUAL

Mr. Depiity-Speaker: The Hou^ wffl 
now resume further d is c ^ p n  of the 
Resolution moved by Sim BibhuU 
Mishra on the 27th April, 1956 :

“This House is of opinion that 
Government should take smtaWe 
steps immediately to fix a ceding on 
the income of an individual.

Out of four hours allotted for the 
discussion of the Resolution, one hcmr
and 29 minutes are still left. Shn N. 
Rachiah may continue his speecn,

Shri N. Rachiah (Mysore— R e ^ e d  
— Sch. Castes) : The other day I was 
speaking about the implementafacm oi 
Panch Shila to extern^ J
wanted the spirit of Panch Shila to >  
implemented internally m our society 
bv way of according equal economic 
justice to the citizens of our country. 
Article 38 of the Constitution says:

“The State shall strive to pro
mote the welfare of the people by 
securing and protKting^as effwUve- 
ly as it may a social order m which 
iustice, social, economic and poli
tical, shall inform all the mstitu- 
tions of the national life.”

Further, sub-clauses (c) and (d) o f  
article 39 state :

“ (c) that the operation of tl^ 
economic system does not r^ult m 
the concentration of wealth and 
means of production to the com
mon detriment;

(d) that there is equal pay for 
equal work for both men and- 
women




